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I.OK SABHA DEBATES

LOK SABHA

Wednesday, May 3, 1961/Vaisakha
13, 1883 (Saka).

The Lok Sabha met at Eleven of
the Clock,

[MR. Speaker in the Chairl

ORAL ANSWERS TO QUESTIONS

Konar Dam

+
( Shri A. M. Tariq:
*1860. { Shri Ram Krishan Gupta:
JLShri EKunhan:

Will the Minister of Irrigaticn and
Power be pleased to refer to the reply
given to Starred Question No. 248 on
the 18th November, 1960 and state:

(a) whether arbitration proceedings
in the case of over-payment to  M/s.
Hind Patel and Company for works
done at Konar Dam have since been
completed; and '

(b) if so, what has Government de-
cided in the matter?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Yes; Sir.

(b) The matter is under the con-
sideration of the Damodar Valley Cor-
poration.

st Ro Ho afew : H ug ATHT
TET R mi owgase 1 fge
qiq Ge AT Hi &t (95 gt §
yr wgt ?

Sha .-l w,b LSJ \j“’ L_}S
(K-S U OY T SP % I VI g )

[oee b a s
492 (A1) LSD--1.

15070

Shri Hathi: There no question of
bringing that' irm into the black list.

ot Wo Ho qfXE : § g ATwAT
szar g fa faedt ww o 3@ar oTw
arig frieadt 8, A &g FmaT Hiwar
g o ol @ TR AL AR 3wt 3w
W wEAT FY S ?
&8 oI Lisle il &y mn]
G Wl b S 8y S
o 2 &lalas L S 5y gl -2
LT I R IS VI & P
[- & 2o oa alags G

Shri Hathi: The DVC had put up 29
claims valuing about Rs. 2'9 crores.
The award has been given on 12th
April.

Shri Ram Krishan Gupta: In reply
te a previous question, it was stated
that the investigations would be com-
pieted by the end of April, 1960. May
I know the reasons for the delay?

Shri Hathi: Because there were a
number eof claims. 29 claims were
put up by the DVC before the arbitra-
tor of the value of Rs. 2°9 crores. 53
claims valuing about Rs. 1:43 crores
were put up by the contractors
against the DVC. The arbitrator had
to hold about 416 sittings. So, it took
some time.

Shri Tangamani: May I know by
what time the arbitration proceedings

will be completed and the award
will be given?
Shri Hathi: That has been com-

pleted and the award has been given
on the 12th April.
N mo qo afew & ug sTHAT
e § far 99 R AT & AW ¥
|
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gadr feiid 3 & AR gam a@ ar®
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Shri Hathi: Unfortunately, there is
no question of taking action because
the arbitrator has, I think awarded
Rs. 46 lakhs in favour of the contrac-
tors. So, there is no question of
black-listing them.

TEH-THAT GIF

*¢5el. o Waw IWT : T qfx-
HET TAQT FT JAT ¥ famey, (ko
& qriifea Tz dedar cer F g% &
FEL § g aaA A FAT AT &
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Heart Disease in India

+
( Shri Ram Krishan Gupta:
| Shri Raghunath Singh:
*1862.{ Shrimati Ila Palchoudhuri:
| Shri Hem Raj:
| Shri L. Achaw Singh:

Will the Minister of Health be
pleased to refer to the reply given to

VAISAKHA 13, 1883 (SAKA)
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Starred Question No. 719 on the 6th
December, 1960 and state:

(a) whether Government have com-
pleted the survey regarding the causes
of growing heart disease in India;
and X

(b) if so, what are they?

The Minister of Health (Shri Kar-
markar): (a) No, Sir.

(b) Does not arise.

Shri Ram Krishan Gupta: May I
know whether the Indian Council of
Medical Research has appointed any
committee to investigate its causes?

Shri Karmarkar: There are two
studies—one at the Medical College,
Agra and the other at the Lady
Harding Medica] College, New Delhi,
They are being conducted under the
auspices of the Indian Council of
Medical Research.

Dr. Sushija Nayar: Is it a fact that
the Indian Council of Medical Re-
search is proposing a seminar of ex-
perts and specialists in heart dis-
eases in the near future and, if so, is
it proposed to allow members interest-
ed in the subject to attend as obser-
vers? 3

Shri Karmarkar: About the seminar
I would like to have notice. Regard-
ing the survey I would welcome fur-
ther questions.

Mr. Speaker: The other hon. Mem-
ber wanted to know something diff-
erent. The hon. Member wanted to
know if opportunities would be given
to Members of Parliament to attend
the seminar.

Shri Karmarkar: On the question
of seminar I have asked for notice. I
can answer questions on survey.

Shri Tyagi: Is it due to the increas-
ed amount of tension in the society?

Mr. Speaker: Probably the hon.
Member wants to make the hon. Min-
ister an expert.



15075 Oral Answers

Shri Tyagi: It has been the report of
experts that it was due to increased
amount of tension in the society.

Mr. Speaker: I am not going to
allow questions on details of a techni-
cal nature. Genera] questions can be
asked about statistics, survey, ap-
pointment of committee and soon.
He cannot be asked further details
as to what exactly is the cause and
80 on.

Shri Tyagi: 1 withdraw my question.

Mr. Speaker:
draw it.

He need not with-

Shri Thirumala Rao: The hon.
Minister has stated that the Medical
College, Agra and the Lady Hardinge
Medical College are chosen for ex-
periments. Is it for studying the
incidence of this disease in men and
women respectively?

Shri Karmarkar: The committee has
to find out the exact prevalence of
coronary heart disease and hyper-ten-
sion in the Indian population in re-
lation to the fart.:s contributing to
the occurrence. This relates to both
men and women.

fiuw A oFAT T@ocATRY Y
AT & fory wrgag fawwedt 71 3
| Y T o oA e T g

Shri Karmarkar: I am unable to
answer this question. As a matter of
fact, we shall welcome any scheme
from Ayurveds also for a survey. The
Indian Council of Medical Research
makes grantis irrespective of the per-
son concerned; he may be a modcrn
medicine man, he may be an Ayurved
man or he may be a nobody man. So
long asg he has got knowledge of any
scheme, we shall welcome it.

Shri Kasliwal: In regard to the
question of a survey the hon. Minister
has replied in the negative. May 1
know whether the hon. Minister is
prepared to concede that the incidence
of hea:t discases in India is growing?
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Shri Karmarkar: We have statistics
from two hospitals in Delhi and that
showgs that the ischemic heart disease
or the coronary heart disease constitut-
ed approximately one per cent. of the
total admissions in the medical wards.
A comparative estimate was made
during the period 1955—59 as against
the period 1951—55. That indicated
that there had not been any increase
at least in the intervening period in
which carefu] observations were car-
rieq on. That is the result of an
actual experiment and record noted in
Delhi.

Dr. Sushila Nayar: Is there any
scheme for studying or for making a
survey of heart discase before the
Indian Council of Ayurvedic Re-
search?

Shri Karmarkar: No, Sir.

Dr. Vijaya Ananda: May I know
whether Government has asked for
the aid of USSR and America as they
are well ahead in this research work?

Shri Karmarkar: No, Sir. Our peo-
ple are able to look after this question
about our hearts and it has not been
found necessary till now to invite
foreign experts to study problems
arising out of our hearts in (his
country.

Mr. Speaker: The hon. Minister
evidently refers to another function of
the heart.

Shri Karmarkar: No, Sir.

Shri D. C. Sharma: May I know if
this survey will refer to age groups
or to professional groups? If not, will
not both these groups be taken se-
parately?

Shri Karmarkar: I should think so.
Shri Tyagi: Politicians also.

Shri §. M. Banerjee: May 1 know
whether if hag been brought to the
notice of the hon. Minister that the
cardiogram sometimes does not give
a correct picture. If so, what other
apparatuses are linkely to be used for
ascertaining the condition of the heart
in cases where the cardiogram does
not function?
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Shri Karmarkar: If the cardiogram
does not give a correct picture be-
cause it is out of repairs, the best
way is to repair it. Perhaps, some-
times it does not give a correct picture
just as a thermometer does not give.
Recently I learnt that there were some
thermometers put on the market
which did not give the correct picture.
It that instrument is not sufficient,
other instruments will be necessary
and for that I have to ask the ex-

perts.

Mr. Speaker: The question is un-
necessarily being prolonged. He only
wanted to know if there is any other
instrument which is much more reli-
able than even this cardiogram.

Shri Karmarkar: About the heart I
have heard of the cardiogram. But I
shall enquire if there is anything else.

Export of Indian Locomotives

+
Shri Pangarkar:
Shri Ajit Singh Sarhadi:
Shri D. C. 8harma:
Shri Ram Krishan Gupta:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 256 on the 18th
November, 1960 and state:

*1863.

(a) whether any avenues have since
been investigated for the export of
Indian locomotives; and

(b) if so, the nature of success

achieved?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) Not yet.

(b) Does not arise.

Shri Pangarkar: To what extent
can India export locomotives after
meeting the need of the country?

Shri S. V. Ramaswamy: There are
three types of locomotives. So far as
the diesel locomotives are concerned,
we are yet to start their manufacture.
So far as the electric locomotives are
concerned, we have made a beginning
at the Chittaranjan Locomotive
Works. The other type is the steam
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locomotive. Our installed capacity is
for 164 locomotives in the Chittaran-
jan Locomotive Works, that is, for
the broad gauge and 100 for the
metre gauge at Telco. Now thig capa-
city is fully booked. But if we get
orders from abroad, we shall be able
to export under a pinch.

Shri Raghunath Singh: How does the
price of Indian locomotives compare
in the international market with that
of locomotives manufactured in other
countries?

Shri S. V. Ramaswamy: As far as
steam locomotives are concerned, they
compare very favourably. As a mat-
ter of fact, our price here is much
less than the price of the imported
ones.

Shri Ajit Singh Sarhadi: The hon.
Minister has said that our production
is at a competitive rate. It was also
stated by the hon. Minister last time
that we are in an exporting capacity.
Then, why are avenues not being
found for exporting them?

Shri S. V. Ramaswamy: Unless
orders come, it would not be possible
to export. As a matter of fact, we
have instructed our embassies abroad
to give information about our capa-
city to produce and to supply.

Shri D. C. Sharma: May I know i
any efforts are being made to publi-
cise that we can export some of these
locomotives?

Shri 8. V. Ramaswamy: We have
also sent teams abroad. Also, we have
sent pamphlets and other literature
to our embassies abroad.

Shri Ram Krishan Gupta: May I
know whether any delegation will be
sent to foreign countries with a view
to assess the possibility of exporting
these locomotives?

Mr. Speaker: He has just now ans-
wered that.

Shri 8. V. Ramaswamy: Yes.

Mr. Speaker: He said that teams
have been sent. I do not know if there
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is much of a difference between a
delegation and a team.

Shri Heda: May | know whether
any effort was made to find out as to
what type of locomotives these neigh-
bouring countries require and, if so,
if any attempt has been made to
manufacture and provide those loco-
motives to them?

Mr. Speaker: He said that there was
no demand at all.

Shri 8. V. Ramaswamy: Our neigh-
bouring countries have also got the
broad gauge system, but unfortunately
they are going in for diesel locomo-
tives and not steam locomotives.

National Highways Extension Scheme

*1864. Shri Ajit Singh Sarhadi: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether any decision has bcen
taken on the Chief Engineers’ Con-
ference about National Highways Ex-
tension Scheme during the next
twenty years; and

(b) it so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir. The
detailed consideration of the Report of
Chief Engineers on Road Develop-
ment Plan for India (1961—81), in-
cluding the recommendation contain-
ed therein regarding expansion of the
National Highway system, has been
deferred till the receipt of the final
Report of the Committee on  Trana-
port Planning and Co-ordination.

(b) Does not arise.

Shri Ajit Singh Sarhadi: May I ask
in this connection whether the States
have been asked to put in proposals
whether they would like to have ex-
tensions of the National Highways?

Shri Raj Bahadur: In view of what
I have just now said the question does
not arise, particularly so becausc the
aliocation for the National Highways
in the Third Plan is only Rs. 47°5
crores which is not sufficient even for
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the normal improvement and develop-
ment of the existing National High-
ways.

Shri Kasliwal: The hon. Minister has
said that the whole scheme has been
deferred. May I know whether that
means that the work that has been
going on on certain National High-
ways is also going to be stopped?

Shri Raj Bahadur: That also does
not arise. The question is quite diff-
erent. The existing National High-
ways will be looked after within the
limited financial allocations made for
the purpose in the Third Plan. Their
development will be confined to this
allocation. Beyond that it is neither
possible to expand the National High-
ways system in any significant man-
ner nor is it possible to take up cer-
tain works essential for the existing
National Highways including the con-
struction of bridges over 33 major
rivers which will remain unbridzed.

Shri Kasliwal: Whatever Highways
that are already in hand will they be
completed? .

Shri Raj Bahadur: By ‘completion’ if
the hon. Member means the provision
of the links which are missing from
the National Highways system, 1
think all those links will be provided.
The missing links will be eliminated.
Then comes the question of bridging
major rivers. 33 rivers wil] remain
unbridged. Then the question of bLy-
passes or level crossing will also have
to be deferred for the Fourth Plan
period.

Shri Inder J. Malhotra: The hon.
Minister has stated in his reply that
this conference has drawn up a
scheme for 1961—81. I want to know
whether this programme will be a
phased programme and, if so, over
what number of years it will extend.

Shri Raj Bahadur: The Engineers’
Report, known as the Twenty Years’
Plan, covers the period from 1981 to
1981 covering four Plan  periods.
Naturally, they go stage by stage but
they have laid down the targets for
the various items of development. The
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whole roadways system is proposed to
be expanded from 393,000 mileg exist-
ing at present to 657,000 miles tak-
ing the average of road mileage per
square mile from 0-26 to 0562

Shrimati Mafida Ahmed: May 1
know  whether Government have
received any proposal from the Gov-
ernment of Assam to convert the
North Trunk Road in Assam into a
Nationa] Highway and, if so, whether
it was discussed at the conference?

Shri Raj Bahadur: We have received
not only this proposal but many other
proposals from many other State
Governments. But, as I have just
now indicated, we are bound hand
and foot because of the limited provis-
ion of finances in the Third Plan.

Shri Basumatari: In view of the fact
that there is a rail bridge to be built
over Brahmaputra from Gauhati to
Pandu and also in view of the fact
that at present the Naional Highway
is across the other area where there
is no bridge, is there any proposal be-
fore the Government of India for con-
structing a second Highway from the
other side to the northern bank, that
is, from Caooch-Bihar to Gauhati via
Bijni and Sidli?

Shri Raj Bahadur: Some portion
of the Cooch-Bihar-Gauhati Road is
already covered by a National High-
way. The rest of it up to the point
where it meets the bridge at Pandu
might also be taken up or included in
the Nationa] Highway as at present
proposed. But again that depends
upon the financial allocations in the
Third Plan.
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Shri Khimji: May 1 know whether
the construction of the bridge in the
Little Rann of Kutch on  National
Highway No. 8, connecting Kandla
with Ahmedabad, will be taken in
hand?

Shri Raj Bahadur: That is our in-
tention. As a matter of fact, the hon.
Member knows that there has been
some delay on that, on account of cer-
tain experiments that had to be under-
taken in the Centra] Water and Power
Research Station at Poona. That has
been completed and we might take it
up.
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Shri Khimji: Are the designs of this
bridge now ready?

Shri Raj Bahadur: For that I would
require notice.

Shri Subbiah Ambalam: In view of
the fact that the Madras Government
had recommended, for inclusion in the
Third Plan, the cast coast road and
that for want of finances it has not
been taken in the Third Plan, may I
know whether it wil] be included in
this general scheme of highways?

Shri Raj Bahadur: My earlier ans-
wer applies to this road as well.

Shri Shivananjappa: May I know
how far the west coast national high-
way has progressed?

Shri Raj Bahadur: The west cost
road is not a national highway. 1t is
a road in respect of which the Central
Government has assumed responsi-
bility to finance its development to a
certain standard. And that is being
undertaken.

Shri Radhelal Vyas: May I  know
whether a complete list of the missing
links on the national highways has
been prepared and, if so, whether a
copy of it will be placed on the Table
of the House?

Shri Raj Bahadur: The list is there.
It can be placed if suitable notice is
given.

Mr. Speaker: In the Library.
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Mr. Speaker: The hon. Minister
need not answer it. I allowed this
hon. Member one question, because he
comes from Himachal Pradesh. I am
trying to distribute among all Mem-
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bers and I may come to him again;
but in view of what he does, I am
not going to call him,
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Mr. Speaker: Shri Padam Dev.

Mt qu ¥ Wy wrAdT §AY
I A ey fF fag ggs N srAEd
®#7 Y 3, 3% O { AQ Sy A
g A AN A XY wm Y
F T PN AT qIAY I GT F A
@%#‘raﬂfwﬁﬁ?‘

ft T e § AR gga
FX Y o2y FEM, fg 7 a8 v
g 7' N fegeaA-fasaa a3 & aw
AT g SRR FH I WIR
frramr i g fegafa dFwas @
¢, T9F IR § wrAY qT FT WA
FEU G qFAT ¢ AR AW WA FEU
FPEFATE | TERITIF AT HF AR K
O d @ FHT A 2 q%av |



15085 Oral Answers

araw gt ¥ fawsn
*3ggg. st Wt Wi FT

VAISAKHA 13, 1883 (SAKA)

Oral Answers 1 5086-

() FEATAATST (Toedin) &F
oY, A FarAr & Faw 3o [ g d

fen€ s faga &0 7z a@y W Sigl wvaw g Iaew 2, 3EY

)
FIAT T W LR L
(F) FFI= & |/ A¥T-AIT T40
g F fua-feg  faai w1 fawsr
fasat Fererr€ W< firgg st (it o)

(@) ¥ 3I3FY7 fedom & <«
faar w1 fasray far smIdy ; AR

(%) & (7). wAferg sTAFT Y AT UH
o gar-Tesr X wEr g
faaTm

(F) qo-w2a A4r AFeqA ¥ feafafas oo wwaw ol & fawdt
FT 0

(?) wem-maw
g wiEEC . @A™ 3. T
¥. TR Y. TTAYT % HIX
9. A 5. AR & WT
e, fafgam L. EYTET 1. &vEwy
3. |ITNT Y. wrfea<’ ty. foox
1§, WA . TATY ts. EHT
e, o Re. faagdr Y. grfaar
(R) roreqm
2. IqYT 3. gk ATEIYR 3. wwa
¥, Zfw Y. WYL %, oA
o, TAY . W¥eT . WTTTY
Yo. IZA te. oo 2. ¥mge
3. qEATE v, faaly Y. IMeyT
5. gt 9. qAIETATTYT fordy ¥ war-fedrory
(=) s, 700 ot gt faadt wgi-Agi oy

AN IR ATag g Y
"qiEEYT, T, T S, 5=,
WAL, 97, }ATE, APT,

@t W Wi @it w) ‘v, fafem,  geimae,

et faad #t $1§ avrrar & 7 weAr, AWH, T,

fae, wrmm, T, W
Shri Hathi: The question relates to ANt fuesdt ETr ’
power to the distributed. [SULVER Rl SA N L |

() - & N FegETAT TC Y-
TQIA GIFTT A F @Y 8 |

% 3 Jagt § o, W gy

Mr. Speaker: He wants to know R A 4
: ® a F Fq qar gy @

about the power.
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New Drug for High

+.

{Sh.ri Nanjappan:
*1868. { Shri Ram Shankar Lal:
 Shri Hem Barua:

Blood Pressure

Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that a new
wonder drug named Chini Dhaniya,
which is claimed to be far more super-
ior than rauwalfia serpentina in the
treatment of high blood pressure, has
been found out by the Ayurvedic
Council of New Delhi; and

~ (b) if so, the results of clinial trials
conducted on cases?

The Minister of Health (Shri Kar-
markar): (a) The Government of
India have no information.

(b) Does not arise.
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Shri Nanjappan: May I know whe-
ther any other research institute has
found out or made this drug?

Shri Karmarkar: To the best of our
information this drug does not exist,
what is called Chini Dhaniya. Dhania
is there, but this Chini Dhania we are
not able to find out. I wouid also like
to add for the information of my hon.
friend that we went into this matter
further, because the organisation calls
itself the Ayurvedic Research Council
and we foun® fhat this is a one-man
body who is much interested in selling
such spurious products; because, ear-
lier they had also said about some
drug to cure refractive errors in the
eye. Many persons complained to us
about it, and we followed it up. Be-
cause of the respectable nature of
the name, we went into the matter.
And we would not be surprised if in
thig case also this Chini Dhaniya busi-
ness exists only in the imagination of
the inventor thereof with a view to
making money. '

Dr. Sushila Nayar: Is there any way
in which this type of exploitation can
be discouraged by the Health Minis-
try? Is there any law to take action
against such people who repeatedly do
these things? If not, is there any pro-
posal to have any such power taken by
the Health Ministry?

Shri Karmarkar: It is difficult to
say that they are cheating because we
have to find evidence for it, and evi-
dence is not always found. One way
of doing it would be by preventing
anybody from calling himself or them-
selves by the name of ayurvedic re-
search council, etc., by, sort of, limit-
ing the name to such body. Our Min-
istry  is ‘considering in that light.
Otherwise it is very difficult to pre-
vent these people from advertising
such drugs except under the Magic
Drugs Act, which we have been trying
to do also. But it is not possible to
limit the activities of such people,
One of the ways would be not to ask
questions about such bodies. (Laugh-
ter). No, no, I will explain why I am
saying so. I am rather worried about
this matter. The matter comes up in
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the newspaper, “wonder drug”. News-
papers do not publish advertisements
80 much about ordinary drugs as
about “wonder drugs”. Innowcnt pat-
ients go in for them, and when they do
not find any results they come and
complain to us. And it is very diffi-
cult f6 check the mischief. My hon.
friend must have heard about this
innocently, but now this will give ad-
vertisement to it that here is such
.an Ayurvedic Research Council in
Delhi, which is nothing but a one-man
body advertising such drugs.

About this Chini Dhaniya we re-
ferred to the ayurvedic bodies. 1ln the
text books it is not there. We re-
ferred to the market. It is not found
there. I am only suggesting that the
wrong persons should not profiteer
through further questions asked in
this House.

Shri D. C. Sharma: May I know
whether the hon. Minister has con-
'sulted the dictionary for this term
‘Chini'?

Mr. Speaker: But for a few ex-
ceptions, all hon. Members are not
doctors here. Therefore, if some-
body says that there is a wonder drug,
does the hon. Minister, through  his
agents or technical experts, try to find
out whether it is really a wonder drug
or not? The advertisements appear
not on account of the hon. Members
here.....

Shri Karmarkar: No. I did not say
that. I did not make any aspersion on
the Members; but the party concerned
would be interested in publicity
through questions in this House. That
was what I said.

Mr. Speaker: Only Dr. Sushila Nayar
asked that question. Instead of ask-
ing hon. Members not to bring up such
questions here—and I am admitting
them, because if it is a wonder drug,
then everyone of us also can use it—
it is open to the hon. Minister to say
that hereafter, any wonder drug or
anyone such recipe shall be tested by
a Central authority, before it is ad-
vertised in the newspapers; or some
such action might be taken, instead
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of leaving it to the ordinary citizen,
because he only wants to get rid of
his disease, and, therefore, madly he
rushes to this and that. It is no good
giving that advice here. On the other
hand, the hon. Minister must take
steps to see that these fellows are
punished, and if these drugs are not
tested by a competent laboratory or
council, they ought not to be sold or
advertised and so on. Scme such step
has to be taken, instead of hon. Mem-
bers being asked not to bring up such
matters here.

Shri Karmarkar: I entirely submit
to what you have said, but lest what
you have said might be misunderstood
I should like to say that law goes up
till a particular stage. Supposing
there is a magic drug or wonder drug,
and it is said, for instance, by some-
body that diabetes can be cured by
taking that medicine, then that is pro-
hibited. If some gentleman comes up
tomorrow and advertises in the papers
that ‘Take this medicine, and your
tooth-trouble will be over’. then, the
law does not authorise me or the Gov-
ernment to take steps.

It is from that point of view that I
say that I shall be very grateful if,
in the case of such wonder drugs, be-
fore tabling questions for answer in
this House, hon. Members write to me
earlier; 1 promise them a reply with-
in seventy-two hours of the receipt of
the letter. .

Mr. Speaker: I am sure that hon.
Members here will be only very will-
ing to assist the hon. Minister in tak-
ing effective steps to see that such
kind of imposition is not made. It is
no good saying ‘I have no law’. Even
the Constitution is being changed. So,
if necessary, he can have a law.

Shri Thirumala Rao: May I know
what positive action Government are
taking to protect the public against
these false advertisements which ap-
pear in such large numbers in every
par! of the country, not only in respect
of this drug and for this disease, but
for a variety of diseases, because the
public are at the mercy of these
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quacks and these deceiving advertise-
ments? What positive action is the
Ministry taking, either by way of
amending the law or by having a
standard drug research laboratory to
test the veracity of these advertise-
ments?

Mr. Speaker: The hon. Minister is
responsible to thc whole country, and,
therefore, if he wants to take steps.
I do not think any hon. Member here
who has taken part in this would
stand in his way; in fact, even those
hon. Members who have not been
allowed to put questions will join, and
will certainly help the hon. Minister
and strengthen him with powers to
catch hold of all these people who
trade in the name of good drugs.

Dr. M. 8. Aney: The hon. Minister
has said that he had made enquiries,
and found that it was only an one-
man council. May I know whether
the hon. Minister had called for that
man and asked him to point out the
particular drug which is referred to
in this question, which the hon.
Minister was not abls to find in the
market. Did the hon. Minister do
that?

Shri Karmarkar: I think I shall try
that also. We shall write to the man
and ask him to tell us what that drug
is, and it any reply is received, I
shall place it on the Table of the
Sabha.

Mr. Speaker: Let him examine it.

Water Works at Jhansi

*1871. Dr. Sushila Nayar: Will the
Minister of Raillways be pleased to
state:

(a) whether it is a fact that there
is a proposal for installing water-
works jointly by the Ministry of Rail-
ways, the Ministry of Defence and
the local authorities at Jhansi;

(b) if so, the progress made in the
execution of the project; and

(c) what are the proposed contri-
“Yutiong by each party?
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The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No, Sir.

(b) and (c)., Do not arise,

Dr, Susthila Nayar: Is it not a fact
that such a proposal existed about a
year ago? Will the hon Minister tell
us why that proposal hag been drop-
ped, if it has been dropped? If it has
not been dropped, may 1 know whe-
ther it will be put into practice before
long?

The Minister of Railways (Shri
Jagjivan Ram): Yes, as the hon. Mem-
ber is aware there was a proposal to
have a joint water-works system
wroked by the UP Government, the
Railway Ministry ang the Defence
Ministry, from the Matatila Dam. The
railways are more or less self-suffi-
cient in regard to water requirements
at Jhansi. Some quantity of water was
urgently required, and we had a
scheme; when it was found that joint
scheme was likely to be delayed very
much, we could not postpone our
work. So, we started with our own
scheme, which was a minor scheme,
Thertfore, there is no question of our
joining the joint scheme now,

Dr. Sushila Nayar: Is it a fact that
the scheme of the railway costs nearly
a crore of rupees? Could the hon,
Minister give us an idea of the extent
of expenditure involved? Also, is it
a fact that the joint scheme would be
much more economical and would
benefilt a much larger section of the
population than the scheme taken up
in piece-meal fashion, and if so, will
the hon. Minister do something still
to save the joint scheme?

Shri Jagjivan Ram: All these pre-
sumptions are not correct. The scheme
of the railway does not cos{ Rs. 1
crores.

Dr, Sushila Nayar: How much does
it cost?

Shri Jagjivan Ram: As I have said,
we are more or less self-sufficient in
regard to our requirements It is a
very small quantity that we require,
and this scheme is worth just about
Rs. 6 lakhs or so,
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Shri Braj Raj Singh: May I know
whether it will not be possible to have
the joint scheme? Will that not be
economical?

Mr. Speaker: I am afraid that hon.
Members have not followed the reply.
The hon. Minister has tried his best
to explain the position, This scheme
was urgent, and it was absolutely
necessary; it was immediately neces-
sary for the railways to have some
more water, They were prepared to
have g joint scheme with the local
authorities, Even if it were a crore of
rupees, they were willing to join, but
the local authorities went on delaying.
Therefore, this could not be avoided.
At a cost of Rs, 6 lakhs, they have
made themselves self-sufficient. Now,
it it is said that the rest of the coun-
try must also be taken charge of by
the hon. Railway Minister, it is too
much for me to allow,

Dr. Sushila Nayar: May I just ex-
plain? It is not a question of not giv-
ing relief urgently by spending Rs. 6
lakhs. The railways have a big
workshop and a big colony of rail-
wavmen at Jhansi, According to what
was proposed last year, the require-
ment of water for the railways was
quite substantial. So, for the rest of
the requirements, will the hon, Minis-
ter think in terms of joining the De-
fence Ministry and the civil authorities
and thus have a joint scheme?

Mr. Speaker: I am not going to al-
low that question,

Shri Jagjivan Ram: We have no un-
satisfied requirement,

Shri D. C. Sharma: On a poin!{ of
order, You have always said before
that we should cling to our geats.
How is it that the hon, lady Member,
Dr. Sushila Nayar, has shifted from
her seat to a seat on the Treasury
Benches?

Mr, Speaker: Further questions
shall be askeq by her only from her
seat hereafier.
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Dr. Sushila Nayar: I could not hear
the hon. Minister, Therefore, I had to
move forward to hear him.

Mr. Speaker: Therefore, I did not
say anything about the questiong put
by her already, I found that the hon.
Member was not able to hear, and,
therefore, she came to the front seat,
Now, the other Ministers will speak
a little louder, and, therefore, she
may go back to her seat,

Loang for Nagarjunasagar Project

*1872. Shri Rami Reddy: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the
Government of Andhra Pradesh have
requested the Central Government
that the terms of payment of interest
charges on the loans advanced for
Nagarjunasagar Project be modified;

(b) if so, what are the details of
their proposals; and

(c) what are the reactions of the
Centre and what action is taken in the
matter”

The Deputy Minister of Irrigatiop
and Power (Shri Hathi): (a) to (c).
The terms and conditions of loans
being given to the Andhra Pradesh
Government for the Nagarjunsagar
Project have not yet been settled.
They are being finalised in consulta-
tion with the Ministry of Finance.

Shri Rami Reddy: In view of the
fact that the investments on irrigation
projects do not yicld immediate bene-
fit, may I know whether the interest
charges will be lowered on the loans
advanced by the Cent.al to the States?

Shri Hathi: In fact, it has been
decided that loans sanctioned up to
31st March, 1958 will carry an interest
at the rate of 4} per cent, and after
that, the balance will carry an interest
of 3 per cent. So, the loang for irriga-
tion will bear an interest of 3 per ceat,
in respect of the amounts which are
advanced up to 31st March, 1988.



15095 Oral Answers

Shri Rami Reddy: May I know
when the project is going to be comp-
leted? Originally the project was
expected to be completed by 1963-64,
but now I understand that it may go
even to the middle of the Fourth
Plan. Is this a fact? May I know also
whether the cost of the project is
going to be revised upwards by about
Rs. 20 crores over the present esti-
mate of Rs. 91 crores?

Shri Hathi: No, I think the revised
project estimate which we have re-
ceiveq from the Andhra Pradesh
Governmcnt mentions the figure of
Rs_ 91 crores.

Mr, Speaker: When will it be com-
pleted?

Shri Hathi: About 1965-66. That is
my impression.

Shri Rami Reddy: From the note
circulated today by the Ministry, I
find that the cost is going to be revised
and it will go up by another Rs. 20
crores, and that the project may not
be completed before the end of the
Third Plan but it will be completed
only during the middle of the Fourth
Plan. That is why I asked the ques-
tion,

Shri Hathi: I said the revisedq esti-
ma'c is Rs. 91:12 crores as sanctioned
in September 1960, That is here. As
far as I know, the date of completion
would be the same as the hon. Mem-
ber says—at the end of the Third
Plan,

Shri Ranga: May 1 know whether
pending the conclusion of these nego-
tiations anq discussions beween these
two Governments, whatever funds
are found necessary are being placed
it the disposal of the Andhra Pradesh
Government by the Union Govern-
ment?

Shri Hathi: In the Second Plan,
about Rs. 32 cores were provided and
the expenditure, that is, the loan
sanctioned, has been more than that;
nearly Rs, 34 crores, The total expen-
diture has been Rs. 39 crores. Even
during she Third Five Plan, we shall
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provide the balance for the execution
of the Nagarjunasagar Project,

Shri Thirumala Rao: On what basis.
is the interest computed? The Minis-
ter said that before 1958 the loan
carried an interest of 44 per cent. and
subsequently it ig reduced,

Shri Hathi: This was the recom-
mendation of the Finance Commission,
They went into this question. They
thought that because power projects
yielded income immediately and to a
greater extent, it should bear a higher
rate of interest, Sp far ag irrigation
projects are concerned, the rate of
interest charged for loans advanced
upto 1958 should be 3 per cent, For
the balance remaining to be paid
after 1958 that also should bear 3 per
cent, interest. For the new loans,
the rates might be adjusted subse-
quently, This was the Finance Com-
mission’s recommendation, that it
shoulq be reduced.

Shri Thirumala Rao: For loans given
upto 1958, the ratie of interest charg-
ed is 4% per cent. Is this the correct
position or have I wrong'!y heard it?

Shri Hathi: No, it i; a rather com-
plicated formula. Supposc a loan is
paid in 1957. It is paid hefore 1958,
On that the rate of interest charged
was 4} per ccnt But on the balance
of the loan that remains yet to be
paid, that is, to be paid before the
31st March 1958, the interest will be
3 per cent,

Sh~i M. S, Murty: May I know the
am- uat granted to the Andhra Pradesh
Government as loan before 1958 and
after 1958?

Shri Hathi: From 1955 to 1960, the
amount of loan given by the Centre is
Rs. 34 crores.

Shri Rami Reddy: Is it a fact that
the Centre is not placing sufficient
funds at the disposal of the Andhra
Pradesh Government for executing
this project and, the-cfore, the com-
pletion of the project is taking a
longer time than it would normally
take?
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Shri Hathi: The amount originally
provided in the Second Plan was
Rs. 32:3 crores. The Centre advanced
a loan of Rs. 34 crores, that is, Rs. 2
crores more, and by adjustment the
State was allowed to incur additional
expenditure, the total being Rs, 39
crores, So Rs. 7 crores additional to
the Plan provision has been spent on
Nagarjunasagar. That is the position.

Glider Manufacturing Project

+
*1873 { Shri T, B, Vittal Rao:
" | Shri Kunhan:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that a pro-
posal is under consideration of Gov-
ernment to hand over the glider manu-
facturing project to a private con-
cern; and

(b) it so, the details thereof?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
Gliders are already being manufac-
tured in India by two private con-
cerns, namely, M/s. Aeronautical Ser-
vices Ltd., Calcutta and M/s AFCO
(P) Ltd., Bombay.

Shri T, B, Vitial Rao: Is there any
proposal for Government taking over
any of these glider man-ifociuring
factories in view of the fact that we
have to open 10 gliding centres?

Shri Mohiuddin: No, Sir, Such a
proposal is not under consideration.

Shrimati Renu Chakravarity: May
I know whether besides these glider
manufacturing projects, any aircraft
manufacturing and repair centres are
going to be set up in the country, and
if so, at which places?

Shri Mohiuddin: That does not fall
within this question. It is of course
a broader and more important ques-
tiom,
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Shri Tangamani: May I know what
is the capacity of these two firms at
Calcutta and Bombay and what are
the requirements now?

Shri Mohiuddin: Orders placed with
the two firmg are for between 40 and
80. They are gradually coming in. Of
course, the capacity may be only
about 10 or 15 gliders a year at pre-
sent,

Shri Yadav Narayan Jadhav: May I
know whether the gliders produced
have attained the international stand-
ard?

Shri Mohluddin: These gliders are
produced op specifications required

for Indian conditions, and they are:
very good gliders,
Hirakug Dam

*1874, Shri P. G. Deb: Will the
Minister of Irrigation ang Power be
pleased to state:

(a) whether the Orissa Government
has paid full compensation to the
people who were evicted due to the
construction of Hirakuq Dam;

(b) the amount paid so far; and

(c) if the reply to part (a) above
be in the negative, when the compen-
sation in full is likely to be paid?

The Deputy Miunister of Irrigatiom
and Power (Shri Hathi): (a) Not yet,
Sir,

(b) A sum of Rs. 7,32,82,472.24 nP,

was paid up to the end of March,
1961,

(c¢). It has been estimated that it
will take another two years' time be-
fore the compensation can be paid in
full.

Shri P. G, Deb: May I know how
much compensatios is still to be paid?

Shri Hathi: The total provision is
about Rs. 11 crores including trans-
port etc.

Shrl Chintamoni Panigrahi: May I
knew whether a separate organisation
hes been set up to disburse the amount
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of these compensalion claims? If so,
‘why is it that during the last 10 years
this amount of Rs, 11 crores compen-
sation has not bcen paid?

Shri Hathi: The compensation had
not to be paid before the 11th year,
because as the area was being sub-
merged, the compensation had to be
.paid, Tn many cases they have gone
to arbitration; in some cases, they
have gone in appeal. It is therefore
that the compensation is not fully
-paid.

Sbri P, G, Deb: In view of the long
delay in payment, may I ask if the
:Centre will finance the State for an
immediate scttlemient of the outstand-
ing dues?

Shri Hathi: It is not a question of
want of finance due to which it is de-
layed, The main reason is that the
cases are noi being finalised, Some
people have accepted; some have not,
some have gone to arbitration and
some have gone in appeal. That is
the reason.

Shri Chintamoni Panigrahi: Is the
hon. Minister aware that even in those
cases where the awards have been
finalised duriny the last two years,
compensatior has not been paid at the
rate at which thc awards have been
given?

Shri Hathi: I do not know, but if
h¢ givos me certain instances, I shall
certainly look into them,

Floods in Damodar

*187€, Shri Aurobindo Ghosal: Will
the Minister of Irrigatiom and Power
be pleased to state:

(a) whether there was flood in
Damodar due ty untimely release of
water in large volume by the D.V.C.
authorities in the first week of April;
axd

(b) if so, why it wag released and
what is the extent uf damage?

The Deputy Minister of Irrigatiom
apa Power (Shri Hathl): (a) and (.
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There was no flood in the Damodar
in the first week of April 1861. But
unlike in the past years, the Maithon
and Panchet IHydro-Electric Power
Stations had to bc worked, to capa-
city due to the tight power supply
position, necescitating discharge of
larger quantities o! water than usual
at this part of the yvear. The discharge
of water averaged about 6000 cusecs
per day and peaked about 16000 cusecs
on one day only which is less than
thc flood warning limit of 17000
cusecs,

Shri Aurobindv Ghosal: Is the Gov-
ernrment aware that many of the
houses which were on the banks of
the Damodar river were flooded and
have sunk?

Shri Hathi: Because of the floods?

Shri Aurobindo Ghosal: Because of
the sudder release ¢f the water,

Shri Hathi: No. The information ob-
tained frcm the Bengal Government
mentioned that no houses were da-
maged. Bui, it is true there was a
spread of water on some area, The
position i« that because of the short-
age of power in Calcutta, the two
hydro-electric  power stations at
Maithon and Panchet, which, other-
wise, were not run to full capacity,
had to be run; and, therefore, some
water had 10 be released.

Shri Aurobindoe Ghesal: May I
know if there is any system «i giving
warning hefore the releasc of the
water?

Shri Hathi: They do; but the people
were pot really quite prepared for the
release of water. Generally, the two
power stationg do not run to full cava-
city but because there was a break-
down at Calcutta they had to be run.

Shrimati Renu Chakravartty: In
view of tne fact that the demand for
electricity in Calcutta now has far
cutstripped the quantity whicnn the
D.V.C. can supply can supply and that
the D.V.C. will have to run to full
capacity even in the low water period,
how will such eventualities be pre-
vented?
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Shri Hathi: The eventualities would
not arise always, The maximum capa-
city to which the water could be dis-
charged has been fixed at 17,000
cusecs; water would not be released
for more than that capacity, in any
case.

Regulations for Carrying Uife
Boats on Passenger and
Cargo Ships

*1877. Shri D. C. Sbarma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether there is a proposal to
revise the regulations regarding
carrying life boats on passenger and
cargo ships;

(b) if so, the dectails of the proposal;
and

(c) if the reply to part (a) above
be in the negative, the steps proposed
to be taken to increase the security
arrangements for the passengers?

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) No,

(b) Does not arise.

(¢) Life saving appliances carried
on bosrd unberlthed passenger ships
are governed by the rules framed
under the International Convention
for the Safety of Life at Sea, 1948,
and Simla Rules, 1931, These Rules
provide for floatation for all on hoard,
the floatation being obtained by life
boats and buoyant apparatus. These
are considered reasonably adequate,

Shri D, C. Sharma: May I know
how often these life-saving devices
are checked? If so, by whom are
they checked?

Shri Raj Bahadur: Normally they
are checked at every survey of the
wessel,

Shri D, C. Sharma: May I know
whether both the passengers ships and
eargo ships carry these life-saving
devices, the life-boats or whether
only the passenger ships carry them?

Shri Raj Bahadur: They carry
according to the directions given to
492(ai) LS—2.
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them, The passenger ships, particu-
larly, have to comply with the direc-
tions. As I said just now, the
unberthed passenger ships have to
carry these life-saving appliance for
all on board,

Delivery of Express Letters and
Telegrams in Rural Areas

*1878. Shrimati Manjula Devi: Will
the Minister of Transport and Comw-
munications be pleased to state what
steps are being taken for quick deli-
very of express letters and telegrams
in rural areas?

The Minister of Transport ang Com-
Munications (Dr. P. Subbarayan):
The question of effecting improvement
in the ED, Service and making
changes in the system is under active
consideration of Government, Ag an
experimental measure the work of
delivery of E. D, articles has been
transferreq from telegraph offices to
Post Offices in Delhi anq New Delhi
with effect from 1. 5. 1961 and the
working of the system is being
watched, In regard to telegramgs more
telegraph offices are being opened in
rural areas,

Shrimati Manjula Devi: May I
know whether the part-time staff in
the post offices in the rural areas will
be replaced by full-time staff because
the part-time staff pay half-hearted
attention in fulfilling their duties?

Dr. P. Subbarayan: I am not able
to hear a word of the hon. lady’s ques-
tion.

Mr. Speaker: Will the part-time staff
be replaced by permanent staff be-
cause, according to her, the part-time
staff do not attend to this work dili-
gently?

Dr. P. Subbarayan: As I have said,
the whole matter is under consider-
ation; and the expenses will have to
be calculated before we decide what
we can do under the circumstances we
are placed in.

Shri Basappa: May I know whether
a system of inventive awards is going
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to be introduced for the quick delivery
of express letters and telegrams?

Dr. P. Subbarayan: No such
matter is under consideration.

Shri Prabhat Kar: May 1 know
whether, at the present moment, there
js any machinery for express delivery
in the rural areas? If not, why are
the extra charges that are being
paid for this continued still?

Dr. P. Subbarayan: Sir, I have said
often and often that expréss delivery
letters were usually delivered by tcle-
graph peons; and we have found often
that the express delivery letters
arrived after the ordinary letter did.
Therefore, we have taken into con-
sideration the employment of post-
men who will deliver these letters
more quickly. But the cost of it is
being worked out. And, as an experi-
mental measure, it is being tried both
in Delhi and New Delhi; and we shall
see what it will amount to before we
take a decision.

Shri Prabhat Kar: My question was
different.

Mr. Speaker: The hon. Member
makes one suggestion. The hon. Min-
ister does not accept it. The hon.
Member says, ‘When you are not able
to deliver quickly why do you charge
extra?’. The hon. Minister says, ‘I am
trying to have them delivered quickly’.
In the meanwhile, does the hon. Mem-
ber want to suspend it immediately?
(Interruption). All right; the hon.
Member has made a suggestion. The
Minister says that h¢ is not going to
stop it but will try to deliver them
rather quickly.

Shrimati Mafida Ahmed: In view of
of the fact that not only in rural
areas but even in important towns in
Assam express letters and telegrams
are not delivered on Sundays, may I
know whether Government will take
steps so that all the express letters and
telegrams delivered immediately they
reach their destination?

Dr. P. Subbarayan: We are trying to
do whatever is possible from this dis-
tance to see that these telegrams and
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letters are delivered. But the matter

is not going as quickly as we would
like it to be.
Shri Prabhat Kar: May I  know

whether it is a fact that ordinary tele-
grams are despatched from the ori-
ginal places just like the letters?

Dr. P. Subbarayan: I am not pre-
pared to admit the hon. Member’s in-
sinuation.

An Hon. Member: What is the in-
sinuation?

Shri Prabhat Kar: I want to know
whether it is a fact or not?

Dr. P. Subbarayan: It is not a fact.

Shri Yadav Narayan Jadhav: May I
know how many gram panchayat vil-
lages are yet to be covered by postal
facilities?

Mr, Speaker: It
out of this question.

does not arise

Collapse of the roof of Loco Running
Shed, Kozhikode.

+

r Shri Kunhan:

| Shri A. K. Gopalan:

| Shri T. B. Vittal Rao:
*1879. < Shri V. Eacharan:

| Shri Jinachandran:

| Shri Kuttikrishnan Nair:

[ Shri Nallakoya:

Will the Minister of Railways be
pleased to state:

(a) whether the roof of the Loco
Running Shed, Kozhikode, Southern
Railway has collapsed, injuring three
workers seriously;

(b)Y whether the injured workers
have not been admitted in the ward
reserved for Railway workers at the
Civil Hospital, = Kozhikode, because
certificate was not given by the Rail-
way authorities;

(c) whether any inquiry has been
held to investigate into the causes of
the sudden collapse of the roof of the
shed; and ’

(d) if so, what are the causes®
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The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes, Sir.
The East end roof of the loco shed col-
lapsed on 13th April, 1961 causing
minor injuries to 5 woikers.

(b) No. The injureq workers were
immediately admitted to Civil Hospi-
tal. 4 were admitted for treatment and
the 5th discharged after first aid treat-
ment.

(c) and (d). Yes. The old timber
siructure with tiled roof suddenly col-
lapsed due to heavy rain and strong
gale. During regular periodical ins-
pections the structure did not show
any sign of deterioration.

Shri Kunhan: Is it z fact that the
citizens of Kozhikode and the em-
ployees’ union also demaiided the re-
construction of this building?

Shri Shahnawaz Khan: The build-
ings are regularly inspected by com-
petent  officers; and any  buildings
which are considered unsafe are
dismantled and rebuilt. This parti-
cular Loco Shed did not show any
signs of breaking down. But, sudden-
ly, there was a very s‘rong gale and
heavy rain.

Mr. Speaker: The hon. Member
wants to know whether it was brought
to the notice of the authorities both
by the citizens and by the employees
that this should be rebuilt before it
fell down.

Shri Shahnawaz Khan: We are not
aware of any such suggestion.

Shri V, Eacharan: May I know when
this was last inspected?

Shri Shahnawaz Khar: This was
inspected by the IOW on 24th Febru-
ary, 1960 and by the Assistant En-
gineer on the 22nd September, 1960.

Shri Kunhan: May I know whether
any compensation was paid to the
injured employees?

12 hrs.

Shri Shahnawaz Khan: All the
workmen are governed by the Work-
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men’s Compensation Act and anybody
who is entitled to any compensation
under the Act will certainly be paid
compensation.

Package Programme

*1882. Shri Tangamani: Will the
Minister of Food ang Agriculture be
pleased to state:

(a) whether package programme is
being extended to more centres dur-
ing the current year;

(b) if so, details of the same;

(¢) whether any more distiict in
addition to Tanjore is selected for the
State of Madras; and

(d) how much money is alloited for
the Sfate of Madras?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) to (d). A siatement
is laid on the Table of the Lok Sabha.

STATEMENT.

(a) and (b). A decision has already
been taken to exirnd the programme
to one district in exch of the remain-
ing States of Kerala, Orisss,  Maha-
rashtra, Gujarat, West Bengal, My-
sore, Assam and Jammu and Kashmir.
The suitability of the districts tentati-
vely proposed by the State Govern-
ments, from the point of view of agri-
cultural production as well as sound-
ness of co-operative institutions is
under consideration at present. The
formal approval of the Government of
India for implementation of the pro-
gramme will be communicated to the
States shortly.

(c) No.

(d) The allocation made for the
programme in the ‘Third Five Year
Plan of Madras is Rs. 1'50 croreg out
of which the allocation for the cur-
rent year i.e, 1861-62, is Rs, 19-03
lakhs.

Shri Tangamani: I find that a sum
of Rs. 1'50 crores had been allotted for
the entire Plan period for the Madras
State and Rs. 19:03 lakhs for 1961-62.
1 wanted like to know whether the
entire amount is going to be spent in
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Tanjore district or whether any other
district is going to be included in the
course of the Third Plan in this pack-
age deal programme?

Dr. P. 8. Deshmukh: Inasmuch as
we have taken only one district from
each State, this amount will be spent
only in that district.

Shri Tangamani: I would like to
know whether in the Third Plan period
any other district in Madras State will
be included for the package pro-
gramme?

Dr. P. S, Deshmukh: No, Sir. We
are not thinking of taking any more
area.

Mr. Speaker: Is there any literature
kept in the Library about this pack-
age programme?

Dr. P. S. Deshmukh: Ves, Sir.

Shri Shivananjappa: May I know
whether Mandya district in the State
of Mysore has been approved for the
package programme?

Dr. P. S. Deshmukh: Mandya has
been recommended and in all proba-
bility would be accepted. But a
Cabinet decision is necessary before
it is finally approved.
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Shri Tangamani: On a prior occa-
sion, the hon, Food and Agriculture
Minister stated that after seeing the
experiment in various districts, one or
more districts will be added to the
various States. I would like to know
this? In Tanjore they have had an
experimeny for more than one year.

Mr. Speaker: I am not going to
allow this. This is the third time
that this question is put. The hon.
Member is going on making a sugges-
tion though the hon, Minister has
said that there is only one district.
He wants more districts to be taken.

Shri Tangamani: In the statement
it is mentioned, There are certain
States where the districts had already
been allocated and there are certain
States where one district is going to
be added on. (Interruptions.) What
I am submitting is this. The hon.
Minister of Food and Agriculture,
Shri S, K. Patil, has on a prior occa-
sion said that other districts will be
included on the basis of this experi-
ment. We want to know whether
the other districts will be included.
The amount of Rs. 1:50 crores seems
to be out of proportion to one district
on the face of it it looks as though
other districts are also to be includ-
ed.

Mr. Speaker: Is it for one district
or two districts?

The Minister of Food and Agri-
culture (Shri S. K, Patil): Sir, so far
as the package programme is con-
cerned, this programme is for the
whole Third Plan, There is no pos-
sibility of including any other dis-
trict in a single State. What I said
is this, If this experiment succeeds,
then other districts will take it up
later on, not in the Third Plan,
without our money.

Shri Yadhav Narayan Jadhav: Be-
sides the allocation made by the Cen-
tral Government, what are the States
expected to spend on this?

Dr. P. S. Deshmukh: There is the
whole scheme and I cannot describe
it.

Mr. Speaker: Let him look into the
literature.
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Dr. P. S. Deshmukh: There is ?ho
whole scheme and I cannot describe

it.
Mr. Speaker: Let him look into the
literature.

——

WRITTEN ANSWERS TO QUES-
TIONS

Moghalsarai Yard

+1865. Shri Kalika Singh: Will the
Minister of Railways be pleased to
state:

(a) the present
Moghalsarai yard for
goods wagons;

capacity of
transport of

(b) the schemes of further expan-
sion of Moghalsarai yard and its
ultimate capacity as fixed by annual
targets for transport of goods wagons
both ways;

(c) the proportion of coal wagons
to all wagons being transported at
present and the ultimate targets
thereof; and

(d) the schemes the Ministry has
in view to relieve the congestion at
the Moghalsarai yard?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) 2,600
wagons each way per day.

(b) The schemes for further expan-
sion of capacity of Moghalsarai yard
are:

(i) Provision of mechanised
hump in the Up yard, and

(ii) Remodelling of the Down
yard.

The ultimate capacity after
completion of these works is expected
to be over 3500 wagons each way
per day.

(c) The proportion of coal wagons
and wagons of other goods in the
up direction at present and at the
end of the Third Plan are:

At present:

Coal: 1900 wagons per day.

Other goods: 700 wagons per day.
At the end of the Third Plan:

The target for coal movement is
under consideration. Other goods:
1000 wagons per day.

(d) Besides the schemes mentioned
against item (b) above, construction
of a new line between Garhwa Road
and Churk is in progress, mainly
with the object of bye-passing
Moghalsarai yard.

Dredgers for River Hooghly

*1867. Shri Indrajit Gupta: Will

the Minister of Transport and Com-
munications be pleased to state:

(a) whether any orders for
dredgers for desilting work in the
River Hooghly have been placed
with the Mazagon Dock, Bombay;

(b) if so, the amount of foreign
exchange likely to be saved as a
result thereof; and

(c) whether there is any scheme for
expansion of indigenous dredger
building capacity?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir.

(b) Does not arise,

(c) There is no special scheme for
the development of dredger cons-
truction in this country. Dredgers
are highly specialised craft which
have to be designed and built to suit
individual requirements in each case.
Some leading Indian flrms have
however been quoting for the cons-
truction of dredgers in collaboration
with foreign firms.

Procedure for Allotment of Wagons

*1869. Shrimati Ila Palchoudhuri:
Will the Minister of Raillways be
pleased to state:

(a) whether it is a fact that the
Government of West Bengal have
suggested to the Government of India
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the revision of the principle of allot-
ment of railway wagons and creation
of special types of priorities;

(b) if so, details of the suggestion;
and

(c) the Government of India’s reac-
tion thereto?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) No
such proposal has been received from
the Government of West Bengal,

(b) and (c). Does not arise.

Fertilizers for Tea Gardens

*1870. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) how many agents have been
appointeq for the distribution of
fertilizers to tea gardens in Assam;

(b) how many of them are from
Assam and how many are outsiders;
and

(¢) whether through the system of
these agents Government cnsure that
the fertilizers meant for the tea
gardens in Assam are not diverted
to other markets?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Twenty to
serve the tea gardens in both Assam
and West Bengal.

(b) Five of the firms have their
Head Office in Assam,

(¢) Allotment of fertilizers is made
jointly for tea gardens in Assam and
West Bengal and the distributors may
sell to tea gardens in either State,
but further movements are restricted
under the Inorganic Fertilizer (Move-
ment Control) Order, 1960.

Death of Rallway Employees at
Itarsi Station

. Kiledar:
*1875. {ssl;:l %I:ndak
Will the Minister of Rallways be
pleased to state:
(a) whether it is a fact that two
Railway employees working at Itarsi
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railway station of the Central Rail-
way recently lost their lives while a
train was shunting there;

(b) who is responsible for the mis-
hap; and

(¢) what action is being taken to
punish those guilty and pay compen-
sation for the dependents of the two
employees?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes.

(b) None. The
accidental.

occurrence was

(¢) (i) Question of punishment
does not arise in view of the answer
against (b) above.

(ii) Payment of compensation to
the dependents of one employee who
was kilied on duty is being arranged.
Meanwhile, an ex gratia payment of
Rs. 200 has been sanctioned, Under
the Workmen's Compensation Act,
no compensation is due to the other
deceased employee as he was not on
duty.

Catering Contracts at Airports

*1880. Shri Harish Chandra Mathur:
Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Ques-
tion No. 1644 on the 20th April, 1961
and state:

(a) what amounts have been paid
by caterers to Government from year
to year under the contract and profits
made by them;

(b) what are the antecedents and
other business of the caterers;

(¢) what is the amount and pattern
of investment made by the caterers;

(d) whether the same system of
awarding contract as adopteq in this
case is followed in all contracts given
by the Department of Civil Aviation;
and

(e) if not, what is the other system
and procedure and the reasonk for
the same?
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The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) I lay on
the Table of the House a statement
(I) showing the amounts of revenue
-derived by Government during the
last 3 years from the catering con-
tractors at the 4 international air-
ports, viz. Palam, Dum Dum, Madras
and Santa Cruz. [See Appendix VI,
annexure No. 51]. No information
is available regarding the profits
made by the contractors.

(b) and (c). I lay a statement (II)
on the Table of the House giving
the relevant information, [Sce Ap-
pendix VI, annexure No. 51].

(d) and (e). The same system is
followed at all other aerodromes in
India so far as catering contracts
are concerned.

Metre Gauge Railway Wagon Factory
in Kerala

*“1881. Shri Jinachandran: Will the
Minister of Railways be pleased to
state:

(a) whether the Government of
Kerala has recently asked for per-
mission to start a medium engineer-
ing unit in the public sector in Quilon
under State Government  auspices
for manufacture of metre gauge
Railway wagons;

(b) if so, what is the reaction of
the Government; angd

(c) whether sanction has been
accorded? [ )

The Deputy Minister of Railways
(Shri 8. V., Ramaswamy): (a) A
demi-official reference has been
received recently from the Minister
of Industries, Kerala State, for setting
up a factory at Quilon in the Public
Sector for manufacture of M. G.
Railway Wagons.

(b) and (e). The proposal is being
examined by the Ministry of Rail-
ways. .

Shortage of Wagons for Movement of
Salt

*1883. Shri Goray: Will the Minis-
ter of Railways be pleased to state:

(a) whether Government have
received any representations from
the salt producers of the Thana Dis-
trict complaining of the acutc short-
age of wagons; and

(b) if so, the steps Government are
taking to move salt from the site to
the northern markets?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) A few
complaints from the salt producers of
a ccrtain portion of Thana district
served by the Western Railway were
wcere received.  No complaints have
been received from the portion of the
Thana District which is served by
the Central Railway.

by Every effort is being made to
meet the demands of the salt pro-
ducers in full

Suspension of Ferry Service to
Ceylon

[‘ Shri Tangamanl:
*1884. { Shri P. C. Borooah:
| Shri Raghunath Singh:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that ferry
services to Ceylon from Dhanushkodi
had been suspended; and

(b) if so, the reasons therefor?

The Deputy Minister of Rallways
(S8hri 8. V, Ramaswamy): (a) Yes,
Sir, temporarily on 18th and 19th
April, 1961.

(b) At the instance of the Ceylon
Government Railways due to emer-
gent conditions which were prevail-

ing in Ceylon.
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Rallway Uniforms Committee

Shri A. M. Tariq:
"- Shri Ram Krishan Gupta:
Shri Kodiyan:
Shri Warlor:
) Shri Rameshwar Tantia:
| 8hri Pangarkar:
l‘ Shri D. C. Sharma:
( Shri A. K. Gopalan:

Will the Minister of Rallways be
pleased to refer to the reply given
to Starred Question No. 197 on the
23rd November, 1860 and state:

(a) whether Government have
gince completed the examination of
the report of the Railway Uniforms
Committee; and

*1885

(b) if so, the result thereof?

The Deputy Minister of Raillways
(Shri Shahnawaz Khan): (a) and (b).
The Report is still under examina-
tion.

National Institute of Tropical
Meteorology

1886, f Shri Ram Krlsh.an Gupta:
’L Shri Pangarkar:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Starred Ques-
tion No. 624 on the 1st December,
1960 and state:

(a) whether Government have
considered the proposal to start a
National Institute of Tropical Meteo-
rology; and

(b) if so, the result thereof?

The Deputy Minister of Civil
Aviation (Shri Mohiuddin): (a) and
(b). The matter is still under consi-
deration,

Chemical Manure for Tea Industry

*1887. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) what is the total requirement
of chemical manure for the Indian
Tea Industry for 1961;
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(b) whether the full quantity is

being made available to the industry;
and

(c) if not, the reasons for the
same?

The Minister of Agriculture (Dr.
P. S, Deshmukh): (a) The require-
ment of nitrogenous fertilisers for
1861-62, as estimated by the Indian
Tea Board, is about 1:5 lakh tons in
terms of sulphate of ammonia.

(b) and (c). Inspite of an over-all
shortage of fertilisers, it is proposed
to meet the realistic requirements of
Tea Gardens in full.

Train Collision

( Shri Radha Mohan Singh:
Shri Ram Krishan Gupta:
Shrimati Ila Palchoudhuri:

*1888.

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that a
passenger train of the N.E. Railway
collided with a goods traim standing
on the same track in the Chupra
Kacheri station yard on the $th
April, 1961;

(b) it so, the nature and details of
loss; and

(c) the causes of the accident?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) Yes
Sir.

® Engine Rs. 2,400/
Rollirg
Stock Rs. 5,000/
Permanent
Way Rs. 2,000
Other Riy.
Property Rs. 1,230/

TotaL Rs. 10,730/-

(c). This is under enquiry by the
Railway Administration.
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Small-Pox Coatrol Commimsion

*1889. Dr. Sushila Nayar: Will the
Minister of Health be pleased to
state:

(a) whether it is a fact that at a
recent meeting of the Small-Pox
Control Advisory Committee and the
State Directors of Health Services it
was unanimously recommended that a
Small-Pox Control Commission be set
up by the Government of India for
the implementation of the Small-
Pox contro]l programme; and

(b) if so, how soon is the Commis-
sion likely to be set up?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir.

(b) The recommendation is under
consideration.

Polio in Andhra Pradesh

Shri T  B. Vittal Rao:
'“’"{sm P, C. Borooah:

Will the Minister of Health be
pleased to state:

(a) whether Polio has spread to
Kothagudium, Khammam District,
Andhra Pradesh;

(b) if so, how many cases have been
reported;

(c) whether the vaccine from
U.S.S.R. has since been received; and

(d) if so, how it will be utilised?

The Minister of Health (8hri Kar-
markar): (a) No rt regarding
the out-break of poliomyelitis in
Kothagudium has been received by the
Government of India.

(b) Does not arise.
(c) Yes, Sir.

(d) It ig proposed to give live oral
vaccine, obtained from the USSR, to
children in the affected areas in
Andhra Pradesh, Children of the
age group 2-5 years, in which the
infection wag prevalent, will be chosen

for the administration of the vaccine.
The detaileq procedurs for such ad-
ministration, the follow-up of children
after administration, etc, have been

.worked out. The immunisation pro-

gramme will begin shortly.

Railway Line between Rourkela and
Talcher

*I1891. Shri P, G, Deb: Will the
Minister of Rallways be pleased to-
state:

(a) the progress made regarding
the construction of the railway line
between Rourkela and Talcher via
Barkote of S. E. Railway;

(b) the total amount spent so far;
and

(c) the total amount ear-marked

for the full project?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan) (a) to (c).
This is not included in the Draft out-
line of the Third Five Year Plan,

Power Break-down in Delhi

(Shri Ajit Singh Sarhadi:
.1”2.4 Shri Ram Krishan Gupta:
Shri Radha Raman:
| Shri A, M. Tarlq.

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that under-
ground cableg feeding west Delhi
broke down on the 16th April, 1961;

(b) whether it is also a fact that it
worsened power crisis and endangered
Delhi city's water and milk supply,
disturbed the staggering in parts of
the city and two-third of New Dethi
was plunged into darkness on the
16th April, 1961; and

-(c) if so, steps taken or proposed to
be taken in the matter?

The Deputy Minister of Irrigatiom
and Power (Shri Hathl): (a) to (c).
Consequent on the break-down of the
Nangal-Delhi 132 XV transmission line
on the 13th April, 1061 the Delhi Elec-
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tric Supply Undertaking resorted to
shedding of load by cutting off the
supply to various localities, in rota-
tion. The areas in the West of Delhi
that were directly fed by Nangal
‘power were supplied from the Lahori
‘Gate Power Station of the Under-
taking through an under-ground cable
feeder. On the 16th April, 1961, at
2.20 hrs. one of the joints in this
cable failed due to continuous over-
loading conditions, Thig failure aggra-
vated the power supply conditions in
West Karo] Bagh, Patel Nagar, Najaf-
garh Road Industrial Area, and a few
other colonies on the Najafgarh Road.
The supply of power to essentia! ser-
vices like the Water Supply System
and Delhi Milk Scheme was not cur-
tailed. This failure also did not affect
any part of New Delhi. The feeder
was repaired and put back in service
at 08.30 hrs. on the 17th April, 1961.

Power Consumption

*1893. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be plcased to state:

(a) what is per capita consumption
of power during First and Second
Five Year Plan; in cach of the States
and on all-India basis;

(b) what would be the position at
the end of Third Five Year Plan
according to proposcd allocations; and

(¢) whether it is not widening dis-
parities ang if so, the justification for
the same?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
statements I & II giving the required
information as at the end of the First
Plan and the corresponding figures
at the end of 1859-60 respectively, are
laid on the Table of the House. State-
wise figures for 1960-61 have not yet
been compiled. [See Appendix VI,
annexure No. 52)

(b) and (c). State-wise per capita
consumption figures anticipated at the
end of the Third Five Year Plan have
not yet been compiled. The per
capita consumption oa All-India basis
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at the end of the Second and the
Thirq Plans is estimated at 45 Kwh
and 80 Kwh respectively.

Kurdawadi-Miraj-Latur Lipe

Shri Ram Krishan Gupta:
Shri T. B, Vittal Rao:
‘1894.{ Shri Pangarkar:
' Shri J, K. Jedhe:
Shri Naldurgker:

Will the Minister of Raillways be
pleased to refer to the reply given to
Starred Question No. 627 on the 1st
December, 1960 and state:

(a) whether a decision has since
been taken to convert Kurduwadi-
Miraj-Latur N, G. Section to Broad
Gauge or Metre Gauge;

(b) if so, the nature of the decision
taken;

(¢) the estimated cost of this pro-
ject; angd

(d) the time by which the work
will be undertaken?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) No Sir.

(b) Does not arise.

(c) According to the Survey Report,
the cstimated cost for conversion of
Miraj)-Kurduwadi-Latur N. G. line to
M.G. (207 miles) is about Rs. 8 crores.
The cost of conversion of Miraj-Kur-
duwadi N, G. section to B.G. (15165
miles) is estimated at Rs, 8.80 crores.
The conversion of Kurduwadi-Latur
N.G. section to B.G. has not been in-
vestigated.

(d) It is too early to say anything
at thig stage,

Plant for Manufacture of Diese] Locos

*1895 Shri A, M. Tariq: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
question No. 601 on the 6th March,
1961 and state the nature of pro-
gress made so far in setting up a plant
to manufacture Diesel Locomotives in
India in the public sector?
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The Deputy Minister of Railways
(Shri Shahnawaz Khan): The project
report on setting up of a plant for
the manufacture of diesel locomotives
in the public sector is under consi-
deration of the Government.

Control of Cholera

*1896. Dr, Sushila Nayar: Will the
Minister of Health be pleased to
state:

(a) whether it is a fact that India
is the onlv country that has still not
controlled Cholera; and

(b) if so, what are the difficulties
in the wav of taking up a National
Cholera Contro! programme especially
in view of the fac! that the disease is
endemic in a small arca in Bengal,
according to the cxpert Committee's
report?

The Minister of Health (Shri Kar-
markar): (a) No.

(b) Does not arise,

Daily Allowance for Village Postmen

*1897. Shri T. B, Vittal Rao: Will
the Minister of Transport and Commu-
nications be pleased to state:

(a) whether any decision has since
been arrived at regarding the grant of
daily allowance to village postmen who
arc absent from Headquarters on duty
for more than a day as recommended
by the Second Pay Commission;

(b) if so, the date from which this
will be given effect to; and

(c) if the reply to part (a) above be
in the negative, the reasons thereof?

The Minister of Transpert and Com-
munications (Dr. P. Subbarayan): (a)
Yes, Orders will be issued shortly,

(b) From 1st July, 1959,

(c) Does not arise.

Irwin Hospital, Delhi

*1898. Shri P. C. Borooah: Will the
Minister of Health be pleased to state:

(a) whether sub-standard food had
of late been served to the patients in
the Irwin Hospital in Delhi;

(b) if so, what is the prescribed
nutritiona] standard of the dicts in the
hospital and how far it fell short of
the standard; and

(c) what action has been taken In
the matter by Government?

The Minister of Health (Shri Kar-
markar): (a) No, Sir,

(b) and (c). Do not arise.

P.C.O. At Atell-Mandi (Punjab)

4327 Shri Ram Krishan Gupta: Will
the Minister of Transport and Com-
municationg be pleased to state:

(a) the nature of progress made so
far in starting P.C.O. at Ateli-Mandi
(Punjab); and

(b) by what time it will be set up?

The Minister of Transport and Com-
munlication (Dr. P. Subbarayan): (a)
and (b), The P.C.O, at Ateli-Mandi has
since been opcned on 22-3-61.

Developmeny Blocks in Punjab

4328. Shri Ram Krishan Gupta: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state:

(a) the number of devclopment
blocks opened in 1860-61 in Punjab
with names; and

(b) number of blocks to be opened
during 1961-62 with names in Punjab?

The Deputy Minister of Commaunity
Development and Cooperation (Shri

‘B. 8. Murthy): (a) 18 Pre-extension

blocks were opened in Punjab during
19680-61. 14 Pre-extension blocks
openeq during 1059.-60 were converted
to stage-I during 1060-61. A state-
ment giving the names of these blocks
ig laid on the Table of the House.
[See Appendix VI, snnexure No. 53],
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(b) According to the phased pro-
gramme, 22 Pre-extension blocks are
due for allotment to Punjab and 18
Pre-extension blocks opened during
1960-61 are due for conversion to
Stage-I during 1961-62, The question
of allotment of 11 Pre-extension
blocks out of the 22, during April,
1961, is pending due to shortages of
traineqd staff in certain categories in
the existing blocks in the State. It
is only after allotment that the selec-
tion of new Blocks will be made by
the State Government, There is, there-
fore, no information about the names
of these Blocks at present,

New Telephone Connections in Punjab

Shri Ram Krishan Gupta:
43829.L Shri D. C. Sharma:
Shri Daljit Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) the number of new telephone
connectiong given in Punjab during
1960-61 district-wise; and

(b) the total amount spent in this
connection?

The Minister of Transport and Com-
maunications (Dr. P. Subbarayan): (a)
The statement showing the number of
new telephone connections given dis-
trice-wise is laid on the Table [See
Appendix V, annexure No. 54].

(b) The total expenditure incurred
on subscribers installations was about
Rs, 5.4 lakhs,
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Thefts and Pilferages on C. Railway

4331. Shri Pangarkar: Will the
Minister of Railways be pleased to
state:

(a) the number of cases of thefts,
pilferages and loss of property that
have occurred from November, 1960
to January 1961 on the Central Rail-
way; and

(b) how does this compare with the
corresponding period of the year 1959-
60?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and
(b). A statement is laid on the Table
[See Appendix VI, annexure No. 55).

Movement of Foodgrains in Madhya
Pradesh

4332. Shri Pangarkar: Will the
Minister of Rallways be pleased fo
state:

(a) the quantity of foodgrains
which moved out of Madhya Pradesh
during the year 1959-60 and the quan-
tity of foodgrains brought to Madhya
Pradesh during the same period by
Railways; and

(b the freight charges earned by
Railways on these movements of
foodgrains?

The Deputy Minister of Railways
(Shri 8, V. Ramaswamy): (a) Dur-
ing the year 1959-60, 9,054468 tons
approximately of foodgrains were
moved out of Madhya Pradesh and
1,00,857 tons approximately of food-
grains were brought to Madhya Pra-
desh.
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(b) The freight charges earned by
these movements of foodgrains were
Rs. 249,77,810 approximately.

Cultivable Lang in Manipur and
Tripura

4338. Shri Pangarkar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the area of cultivable land in
Manipur and Tripura and the area of
irrigable and non-irrigable land out
of it, respectively; and

(b) the area of irrigable land
brought under irrigation during the
Second Five Year Plan period so far?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The in-
formation is as below:—

In acres
" Cultivable Irriagable Non-irrigaable
Area, Land. Land

Itis not practicable

to make an esti-
mate of the total
irrigable area of
land.

1. Manipur, 2,34,000*

2. Tripura. §,40,000*
*Information based on the latest
published data i.e. 1956-57.
(b)

1. Manipur,
2. Tripura.

6150 acres
21000 acres

Rural Electrification in Maharashtra

4334. Shri Pangarkar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the
Government of Maharashira State
have proposed to electrify the villages
in West Maharashtra and have asked
for assistance and cooperation of Cen-
tral Government;

(b) if so, the details thereof: and

(c) the action taken thereen?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (¢).
The State Governmeént have a propo-
sal for rural electrification, and misce-
llaneous development schemes, esti-
mated to cost Rs. 339'59 lakhs, which
inter-alia envisages electrification of
188 localities in Western Maharashtra.
Some of these schemes are being con-
sidered for assistance under foreign

ajd programmes.
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Food Requirements for Fishermen

4337. Shri V. P. Nayar: Will the
Minister of Health be pleased to state:

(a) what is the estihated minimum
requirement of food in calories for
India’s sea-going fishermen for subsis-
tence; and '

(b) what is the actual per capita
availability of food (in calories) for
the Indian fishermen?

The Minister of Health (Shri Kar-
markar): (a) The caloric require-
ments for Indian fishermen while at
work would be as for hard manual
work. The estimated requirements of
calories will be approximately at the
rate of 150 to 300 calories for each
hour of work put in by the fishermen
while at sea, in addition to the nor-
mal requirements. Based on this, sea-
going Indian fishermen may neecd 3000
to 3500 calories per day depending on
the time spent at sea.

(b) Information is not available.

Appointment of Scheduled Castes on
Northern Railway

4338. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) whether Scheduled Castes can-
didates to the proportion accepted
have not been appointed in the
Northern Railway in 1960-61;

(b) if so, the steps taken in this re-
gard; and

(c) how many were appointed dur-
ing the same year?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) No. The
full quota could not be completed.

(b) Recruitment is being arranged
undey the special powers vested in the
General Manager.

(c) 1204.
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Medical Education and Training in
Punjab

4339. Shri Daljit Singh: Will the
Minister of Health be pleased to
state:

(a) whether any lumpsum grant has
been made to the Punjab Govern-
ment during 1960-61 for Centrally
sponsored schemes under the head
‘Medical Education and Training’; and

(b) if so, the amount of grants
made?

The Minister of Health (8hri Kar-
markar): (a) and (b). A lump sum
grant of Rs. 23'66 lakhs has been
given by the Central Government to
the Government of Punjab during
1960-61 for various Centrally sponsor-
ed schemes; this includes aid for
Medical Education and Training.

Class IV Employees in Olavakkot

4340. Shri Kunhan: Will the
Minister of Railways be pleazed to
state: -

(a) the number of Class IV em-
ployees recruited in Olavakkot Divi-
sion of the Southern Railway during
the year 1959-60 and 1960-61;

(b) the number of posts reserved
for the Scheduled Castes and Sche-
duled Tribes among them;

(c) the total number of applications
received from applicants of Schedul-
ed Castes and Scheduled Tribes in
this connection; and

(d) how many of them were select-

ed?
The Deputy Minister of Railways
(8hri Shahnawaz Khan): (a) Nil
(b) to (d). Do not arise.

Train Accident near Siliguri

a4 J Shri Madhusudan Rao:
"q Shri Aurobindo Ghosal:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that the
Railway accident near Siliguri on the

20th April, 1961 was as a result of
sabotage; and

(b) the details of the victims and
the damage involved?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
cause of the accident is under inves-
tigation by Government Inspector cf
Railways.

(b) Casualties:—

Killed 3s
Injured
Simple 34
Gricuous 46
Total 80
S——

Cost of damage to Railway property
has becn asscssed at Rs. 5 lakhs
approx.

Over-Bridge at Vijayawada

4342. Shri Madhusudan Rao: Will
the Minister of Railways be pleased
to refer to the reply given to Unsiar-
red Question No. 1271 on the 23rd
August, 1960 and state:

(a) the further dcvelopments in
regard to construction of road over-
bridge at Vijayawada Station; and

(b) the time by which the bridge
will be completed?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
final alignment of the road-approaches
to suit the revised yard layout is still
under examination of the Railway in
consultation with the Municipal
Council.

(b) It is too carly to indicatc a tar-
get date for completion of the work,
at this stage.

I Ciass Passengers

4343. Shri Madhusudan Rao: Will
the Minister of Rallways be pleased
to state:

(a) whether the Deputy Minister
for Railways travelled in IIIrd class
compartments to assess the difficulties
experienced by the ITIrd Class passen-
gers;
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(b) it so, the details of the findings
of the Deputy Minister; and

(c) the measures Government are
‘contemplating to remove the hard-
ships of the public travelling in Illrd
‘Class?

The Deputy Minister of Railways
(Shri 8. V. Ramaswamy): (a) Yes.
‘The Deputy Minister for Railways,
Shri S. V. Ramaswamy, travelled in
II1 class compartments on the subur-
ban trains of the Southern Railway in
December, 1960.

(b) and (c). A statement is laid on
the Table. [See Appendix VI, annex-
ure No. 58].

Rallway Station at Fulbagh

4344. Shri Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) the time by which the Railway
‘station at Fulbagh in Tarai in Naini-
tal District wil]l start operating; and

(b) whether it is a fact that the
station is being mnamed as Govind
Nagar in memory of Shri G. B. Pant?

‘The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) ‘Phool-
bagh’ Railway station between Gokul-
nagar and Lalkua stations has been
opened for passenger booking with
‘effect from 1st May, 1961.

(b) No.

Rural Electrification in Andhra
Pradesh

4345. Shri Madhusudan Rao: Will
the Minister of Irrigation and Power
be pleased to state the extent of aid
given to the Government of Andhra
Pradesh for rural electrification
scheme during 1960-61?

The Deputy Ministeyr of Irrigation
and Power (Shri Hathi): No aid was
given to Andhra Pradesh specifically
for rura] electrification during 1960-
€1,
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Community Development in Andhra
Pradesh

4346. Shri Madhusudan Rao: Will
the Minister of Community Develop-
ment and Cooperation be pleased to
state the total allocation made to
Andhra Pradesh Government for com-
munity development during the year
1961-62?

The Deputy Minister of Community
Development and Cooperation (Shri
B. S. Muthy): The amount provided
in the Central Budget on account of
Central share of expenditure on the
Community Development Programme
in Andhra Pradesh for the year 1961-
62 is Rs. 337°18 lakhs (Rs. 176:73 lakhs
as grant and Rs. 160-45 lakhs as loan).

Central Warehouses in Andhra
Pradesh

4347. Shri Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the names of the places in
Andhra Pradesh where Central Ware-
houses have been completed during
1960-61 and their capacity in each
case;

(b) the names of the places in
Andhra Pradesh where the warehouseg
will be set up during 1961-62 with
their capacity; and

(c) whether the local farmers are
being benefited by these warehouses?

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a)
Central Warehouses were set up in
1960-61 at the following places in
Andhra Pradesh:

Warangal: 4,800 tons —Constructed by
Central Warehous—

ing Corporation,
1,000 tons— in hired accomoda.

tion,

Adoni 1,10§ ,, hired accomodation.

Hydcrabad 600 ,, —i? hired accomoda-
tion,

Jangson 900 ,» —in hired accomoda-
tion,

Guntur 450  —in hired accomodstion

Nizamsbad 1,660 ,, -—31 hired sccomoda-
on.
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~

(b) Warehouses are proposed to be
set up during 1961-62, in hired accom-
modation in the first instance, at
Tenali, Duggirala, Vijayawada, Tadep-
paligudam, Rajahmundry and Visa-
khapatnam. The capacity will depend
on the availability of suitable accom-
modation at each place.

(c) Yes.

Family Planning Centres in
Andhra Pradesh

4348. Shri Madhusudan Rao: Will
the Minister of Health be pleased to
ctate:

(a) the number of Family Plan-
ning Centres opened during 1958--61
in Andhra Pradesh: and

(L) the names of the places where
such centres have been started?

The Minister of Health (Shri Kar-
markar): (a) and (b). The required
information is being collected and
will. when available, be laid on the
Table of the Sabha.

Wall built near Nizamuddin Station

4349. Raja Mahendra Pratap: Will
the Minister of Railways be pleased
to «tate:

(a) whether it is a fact that a wall
was built near Nizamuddin Railway
Station shutting up three villages;

(b) whether any case is going on
about the wall; and

(c) if so, the nature of steps taken
or proposed to be taken to give re-
lief to the affected villagers?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) A
boundary wall has been built paral-
lel to the transit shed and goods
platform on the side opposite to the
station building in order to prevent
encroachment and also to prevent the
use ¢of Railway land as an unautho-
rise@ thoroughfare. This, however,

292tAi) LSD-S.

- does not involve the shutting up of
any village.

(b) Yes, Sir. The villagers filed a
suit which was rejected with costs
on 19-11-1958 but they have flled a
fresh suit which is pending in the
Court.

(c) Does not arise as the matter is
Sub Judice,
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Computation of Wages of Staff in
Railway Workshops

4351, J Shri Ram Krishan Gupta:
" 7 Shri T. B Vittal Rao:

Will the Minister of Rallways be
pleased to refer to the reply given to
Unstarred Question No. 1124 on the
1st December, 1960 and state:

(a) whether the question of tak-
ing House Rent Allowance into ac-
count in computing over-time wages
under the Factories Act to staff in
Railway Workshops has since been
finalised; and

(b) it so, the nature of the deci-
sion arrived at?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
The matter is still under considera-
tion.

Purchase of Aircrafts

4352. Shri Ram Krishan Gupta:
Will the Minister of Transport and
Communications be pleascd to refer
to the reply given to Starred Ques-
tion No. 721 on the 6th December,
1960 and state:

(a) whether any decision has since
been taken regarding the number and
type of aircrafts to be  purchased
during the Third Five Ycur Plan
period; and

(b) if so. the details thereof?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) and (b).
In addition to the 4th Boeing 707
Jet aircraft acquired by the Air India
Internaticnal Corporation, as indi-
cated . in reply to Unstarred Question
No. 2109 on the 5th September, 1960,
¢he Corporation have placed an order.
with the approval of the Central
Government. for two additional Bee-
ing 707 Jet aircraft estimated to cost
Rs. 8.00 crores. The aircraft ase due
to be_ delivered in April, 1962,

No decigion has yet been takep re-
garding the typeé and nug'nber of alr-
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craft to be purchased by the Indian
Airlines Corporaticn during the Third
Pive Year Plan period.

National Library for Medical Studies

4353. Shri Ram Krishan Gupta:
Will the Minister of Health be pleas-
ed to refer to the reply given to
Starred Question No. 723 on the 6th
December, 1960 and state:

(a) whether the proposal for set-
ting up of a National Library for
Medical Studies has since been final-
ised; and

(b) if so, the details of the same?

The Minister of Health (Shri Kar-
markar): (a) It is not proposed to
set up a new Library. The existing
Library attached 1o the Directorate
General of Health Services is being
developed so as to make its services
available to the public outside Delhi
alto. The financial allocation for this
“purpose in the Third Plan has not
yey been finalised.

th) Does not arise.
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Progress in Railways during Second
Plan

4356. Shri Rajeshwar Patel: Will
the Minister of Railways be pleased
to state:

(a) the total amount actually spent
during the Second Five Year Plan;

(b) the additional Railway mile-
age constructed during the period;

(c) the total mileage of Railway
‘lines dcubled;

(d) the restoration of
railway lines; and

(e) the total length of railway lines
converted from narrow and metre
gauges to broad gauge?

uprooted

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) The
totai actual expenditure for the whole
of Second Five Year Plan is not vet
avialablc. The total estimated ex-
penditure comprising the actual ex-
penditure for the first four years

and the Revised Estimate for the
last year is Rs. 1092'83 crores (ex-
cluding Rs. 15 crores set apart for
P & T and Power Supply Authori-
ties in connection with Railway
Electrification Schemes),

(b)  768:33 miles.
(c) 925:35 miles.
(d) 29-87 miles.

(e) 5175 miles.
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Development of National Highways

4358. Shri Ajit Singh Sarhadi: Will
the Minister of Transpert and Com-
munications be pleased to state:

(a) whether the target of 700 miles
of missing links, 40 major bridges
and 3,500 miles of existing sections of
National Highways has been reach-
ed by the end of Second Five Year
Plan; and

(b) if not, the reasons for the

shortfall?

The Minister of State in the Minis-
try of Transpert and Communications
(Shri Raj Bahadur): (a) According
tc the latest position, targets in res-
pect of both “improvements” and
“Major bridges” have been fully
achieved. There may, however, be
a small shortfall in regard to “miss-
ing links”. The information regard-
ing the exact extent of this shortfall

will be placed on the Table of the
Lok Sabha when available.
(b) Does not arise.
Train Accident
4359. Shri Subiman Ghose: Will

the Minister of Railways be pleased
to refer to the reply given to Starred
Question No. 984 on the 19th Decem-
ber, 1960 regarding Train Collision at
Ultadanga Station, near Calcutta and
state:

(a) whether enquiry has been com-
pleted and if so, the result of it;

(b) whether any injured died subse-
quently:

(c) whether any compensation has
been paid to any;

(d) if so, the quantum in each case;
and

(e) if not, the reasons therefor?

The Deputy Minister of Railway»
(Shri Shahnawas Khan): (a) Yes Sir,
The accident was due to TFailure of
Railway staff.’

(b) No Sir.

15143

(c) to (e). No claim has been re-
ceived so far.

D.V.C. Navigation Canal

4360. Shri Subiman Ghose: Will
the Minister of Irrigation and Power
be pleased to refer to the reply given
to Unstarred Question No. 1833 on
the 12th March, 1959 and state:

(a) whether the D V.C. navigation
canal has started functioning since
July, 1959 as anticipated;

(b) whether the ferry boat service
is functioning throughout the year;
and

(¢) if not, what steps are being

taken in the matter?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) No.

(b) Does not arise.

(c) The navigation canal ig likely to
be opened for traffic by the middle of
1962,

Central Crime Bureau

4361 Shri D. C. Sharma: Will the
Minister of Raillways be pleased to
state:

(a) the progress made so far by
the Central Crime Bureau set up as
part of the Railway Board's establish-
ment in Delhi for scientific study of
inter State and inter-Railway crime
and criminals; and

(b) the progress made in the expe-
riments to provide electronic metal
detectors at the gates of Railway stores
depots and workshops to check surrep-
titious removal of valuable Railway
property?

The Depaty Minister of Rallways
(Shri Shahnawaz Khan): (a) Within
the short period of its existence of 9
months, the Central Crime Bureau in
the Rly. Board has built up various
useful records, with the help of which
it has already traced out 3 crime cases
of inter-State and inter-Railway na-
ture, which were otherwise declared
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untraced by the police. The Bureau,
in collaboration with the Govt. Rail-
way Police and local police, has also
successfully liquidated three gangs of
criminals.

(b) The instrument originally de-
signed for the purpose, having not
been found useful, another electronic
device is being developed.

Foreign Chicks

4362, Shri Ajit Singh Sarhadi: Will
the Minister of Food and Agriculture
be pleased to state:

(a) what steps are being taken to
propagate and spread the breed of
chicks and their progeny obtained
from abroad which obtained g higher
weight in shorter time and at lower
cost in different States; and

(b) whether States have been ac-
quainted with this breed?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) The female stock
of the breed is being retained for egg
production so that chicks produced
therefrom may be further studied for
broiler production under different cli-
matic conditions.

(b) A note on the results achieved
in the trials made so far has been cir-
culated to the various States.

Electrification of Howrah-Burdwan
Sector

4363. Shri Ajit Singh Sarhadi: Will
the Minister of Rallways be pleased
to state:

(a) whether the work of electrifica-
tion of Howrah-Burdwan Sector has
been given on contract by global ten-
ders; and

(b) if not, what was the method
adopted to give the contract?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) Yes
Sir.

(b) Does not arise.
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Fish in Chilka Lake

4364. Shri Chintamoni Panigrahi:
Will the Minister of Food and Agricul-
ture be pleased to state:

(a) whether the Union Government
has approved any scheme for increas-
ing the fish population in Chilka Lake
in Orissa during the Third Five Year
Plan;

(b) if so, the nature of such schem-
es;

(¢) whether any moncey has been al-
lotted for Orissa in the 1961-62 finan-
cial vear under thiz head; and

(d) if so, what amount?

The Deputy Minister of Agricufture
(Shri M. V. Krishnappa): (a) to (d).
The Union Government has approved
a scheme for reclaiming the foreshore
of the Chilka Lake for marine fish
farming. In addition, a scheme for
conservation of fAisheries is being work.
cd jointiv by the Central and the State
fishesries research workers at the Balu-
gaon Research Station, which is a re-
search unit of the Central Inland
Fisheries Research Institute. Under
the reclamation scheme, the watelands
in the foreshore of the Chilka Lake
will be reclaimed to yield paddy
lands and water areas for fish farm-
ing. Under the research scheme, Bio-
logists are studying the life Thistory
and bionomics of the important com-
mercial fish with a view to recom-
mending conservation measures.

The following financial allotments
have been made for these schemes
for the year 1961-62:—

(a) Reclamation of foreshore of

Chilka Lake Rs. 140 lakhs.
(2) Applied research on Marine
Biology Rs. 0°31 lakhs.

Transport of Articles at Concessional
Rates by Indian Railways

4365. Shri Achar: Will the Minister
of Railways be pleased to state:

(a) the commodities or articles the
railways transport at special conces-
sional rates;
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(b) the value and extent of conces-
sion shown by the Railways to Gov-
ernment departments such as Posts
and Telegraphs Department, Defence
Department and any other depart-
ment, and the estimated yearly loss of
income on this account;

(¢) the commodities and articles;
which are carried by the Railways at
a rate lower than the actual cost; and

(d) ten mileage of the commodities
and articles carried by the raillways at
such concessional rates and the loss
of income on account of such rates
during the financial years of 1958-59
and 1959-60”

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) The
information is being collected and will
be laid on the table of the House.

(b) On a very approximately basis
and taking the figures of traffic dur-
ing 1958-59 the value of concessions to
the Military traffic and traffic of the
Post and Telegraph Department works
out to Rs. 180 lakhs and Rs. 30 lakhs
respectively.

(¢) and (d). It is not possible to
furnish this information as the Indian
Railways do not work out the actual
cost of hauling individual commodities.

Medium Irrigation Projects in Orissa

4366., Shri Kumbhar: Will the Minis-
ter of Irrigation and Power be pleas-
cd to state:

(a) whether it is a fact that several
medium irrigation projects in Orissa
State sanctioned during the First and
Second Five Year Plan periods have
teen withheld;

(b) if so, the number
schemes withheld;

of such

(c) the reasons for the samd; and

(d) the steps taken in the matter?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
The information is being collected and
will be laid on the Table of the House.

Minor Irrigation Projects in Orissa

43¢7. Shri Kumbhar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that several
minor irrigation projects in Orissa
State sanctioned during the First and
Second Five Year Plan periods have
been withheld;

(b) if so, the
Schemes withheld;

number of such

(¢) the reasons for the same; and
(d) =.c¢ps taken in the matter?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) to (d).
Information is being collected  from
the State Government and will be
placed on the Table of the Sabha when
received.

Production of Fibreg for Rope Industry

J Shri Shree Narayan Das:
* \_ Shri Radha Raman:

Will the Minister of Food and Agri-
culture be pleased to state:

4368

(a) what is the present position
with regard to production of fibres for
rope making in the country;

(b) the steps taken so far for the
development of fibres production;

(¢) whether there is any scheme for
such development during the Third
Five Year Plan; and

(d) if so, the important features of
such a scheme?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): (a) The fibres
used for rope making are (i) sisal
(ii) sann hemp (iii) mesta and (lv)
coir.  Annual production of these
fibres in the country is estimated as
under:—

1.000 tods
%0 000 1ons

(1; Sisa)

‘i§) Sann hemp

(i) Mesta . 1.96,000 tons

(iv) Coir 1.$9,000 tont
Separate figures of these flbres used
for rope making are not available.
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b) to (d). Schemes for improve-

. . . ) fad mavdfry =qaeqr & ®7 # 38 Wy
ment in quality and yield of sisal and B

mesta have been taken up. Ty A 97 WX Ay Ay | Averos:

It is proposed to set up a Research 53 AT TEA AN JT T @?TT e
Station in Orissa to undertake re- Hfw 77 g wgfaa iy & FefrearT
search on sisal cultivation during the ¥ fan srefis €Y o o=f e -
Third Plan period. A sisal develop- SR
ment scheme aiming at increasing ’iﬁﬁ m/ﬁﬂfw mfwm afe &
the production of sisal in the country IefrEa F 9T {TFmT a7 Aqrefers

to meet the present requirements of

the rope industry is proposed to be FT RT3 b

taken up in the sisal growtrg States ST gHT AT zafagq v Y@a w1 faga
in India. faar m f wrefers gt & faq #rf

A scheme on improvement in yield ¥ A fwar i A wfy ¥ F
and quality of sann hemp is also = T ¥ oqr e
proposed to be taken up during the wTE G, oA b—q. " Z{ﬁ ©
Third Five Year Plan period. wEqrt Y O AT HY AT | W HA

#Ar § AgTas a9 fA0EE § 9w 7

T e it S e o Fratur s A T

¥3%L. ot Wt wwedt : #qT FTH F7 7 § | TORIIET & A AN
T’ gAY ug AT FY gar w1 qYr sedy foredr & arver o o dar

A IAARA H qAE  I9qE
THe T (TR gAY arfery A -
15 e fA791 71 AFT Ao To ary
famr )

(%) FqT 4T AATAY FT ;T
aratfes fedy o ‘g’ & fawiw
28 Ty, 2888 F oW # gwrfi
wfyeZz afsafadt griezv al fuafer &

T 7 gt far mr 2, Acquisition of Land in Dhabaijala,

N R Tripura
(@) =fz 7, 77 37 T %
el ) ‘ Minister of Food and Agriculture be
1 W.T’I'ﬂgjiﬁﬂ‘f ?‘.' s pleased to state:
(TT) II%T F%7 afrorry Taqr & (a) whether the Government  have
- : ’ received any representation from  the
AW I (aﬂ TEANA q'i) . people of  Dhabaijala and  Aralia
(m) # 7z apainst acquisition of the Dhabaijala
' in Sonamura Division, Tripura;
(q) ;T (M), AT F weeed (b) if so. the nature of representa-
wfids & Fiaw § o—33Y %o tions; and
& Fywt ey A TATT (c) whether the scheme for acqui-
Fer wi"ﬂ'ﬂ' # . sition of the Jala has been abandoned
fordrery (Assistant PUbllClty duc to opposition to it?
Inspector) ¥ g faaras, teco The Deputy Minister of Agriculture
#§ art gt & Ao @ (Shri M. V. Krishnappa): (a) Yes.
WE AW & WTHTT 9T Wd (b) Opposition to the proposed
ﬂ‘ - . Pa 3 acquisition of a few strips of privately
o, wiw !f‘F \!“"‘ owned land required for improving
o QT AT R YT AT A F the drainage of the Jala.

SR Y T K e f) - (c) No.
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ot WA wwi § EOT 9T EW
w oe fewz wqeT

¥39l. Y AW qvEw: |
9N HAY TR qTT A AT w49 40

(%) w1 qg a4« § f& q@taw W@
9T BZY AT AT & TGEA I 44 T
™ fewe R To o ﬁo (fzva
Tlerei) 1 T Leuo A ¥ IRE ?

(w) o g, @ v I T
gfawrd & sreft § o fewe adwet w
Iy Y E ;W7

w) afg ag), a1 T W1 OET
¥

WE IR (A agAEw @i) ¢
(F) F, 7T

A7) s () mar (Leave
Reserve , fraz 73z7 w71 (297
TAFE (Fro Fo Fo) FTAWIAS
Al 5E fagmamy fee ard T
ST 4y Ay 2 St ATz 0T
#7 ( Travelling Allowance) “&r
fzar w0, agify famasre g qAr
3:Z a2 fooron v ~{wr 3 A
qAT A F TATTT 7

Development of Fisheries in Madras

4372. Shri Elayaperumal: Will the
Minister of Food and Agriculture be
pleased to statce:

(a) whether any amount has been
sanctioned to Madras State to develop
fisheries in that State;

(b) if so, the total amount which
has been sanctioned for the purpose
for the year 1959-60 and 1960-61; and

(c) if no amount has been sanction-
ed the reasons therefor?

The Deputy Mininter of Agriculture
(8hri M. V. Krishmappa): (a) An

allocation of Rs. 85:14 lakhs was made
under the Second Five Year Plan for
fisheries development schemes in
Madras State. The allocation for
this purpose under the Third Five
Year Plan is Rs. 222 lakhs.

(b) and (c). Separate figures in
respect of sanctions issued during the
last two financial years are not avail-
able as under the revised procedure
such sanctions are included under
the Head of Development ‘Animal
Husbandry, Dairying and Fisheries’.
A statement showing the amounts
sanctioned to the State of Madras
during the years 1859-80 and 1960-61
in respect of this Head of Develop-
ment js given below.

STATEMENT
o ~(Rs.in llkhp
1959-60 1960- 61
Net amounts P’rovisional sanction
sanctioned
l.oan Grani l.oans Grrant
20:34  21°1§ 3914 25 %2

Minor Irrigation Works in Madras
State

4373. Shri Elayaperumal: Wil] the
Minister of Food and Agriculture be
pleased to state what amount was
allotted to Madras State for the im-
provement of Minor Irrigation Works
in the vearg 1959-60 and 1960-617

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): The total
allotment for Minor Irrigation
Schemes of Madras for 1958-60 and
1960-61 was Rs. 13950 lakhs and
Rs. 17307 lakhs respectively. This in-
cluded an amount of Rs, 8500 lakhs
in 1859-60 and Rs. 99°00 lakhs in 1960-
61 for improvement of Minor Irriga-
tion Works.

Rural Electrification in Madras State

4374. Shri Elayaperumal: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether any amount has been
sanctioned to Madras State for rural
electrification;
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(b) if so what amount has been
sanctioneqd for the years, 1958-59, 1858-
60 and 1960-61; and

(¢) if not, the reasons therefor?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) te (c).
During the first three years of the
‘Second Five Year Plan, no financial
assistance was sanctioned specifically
for rural electrification schemes, These
were financed out of the loang ad-
vanced to the State for Miscellaneous
Development Schemes, and for expan-
ston of power facilitics for increasing
cmployment opportunitics. A scheme
«f Central loan assistance for rural
ciectrification was introduced in 1959-
$0. No loan under this scheme  was
asked for by the  Government  of
Madras, The toans advanced to the
‘State during the vears 1958-59, 1959-60
and 1960-81 under the programme of
expansion of power facilities for in-
creasing employment opportunities are
given below:—

(Rupeces in lakhs)

1958-59 19-79
1959-60 1-97
1960-61 —

In addition to the above loans, ter-
tain materials and equipment obtained
under T.C.M. aid were also given to
the State Government for rural elec-
trification. The cost of such materials,
which has been treated as loan to the
State Government, is given below:—

1958-59 Rs. 35.73.839
1959-60 —
1960-61 Rs. 67,034

Hard Coke Wagon

4375. Shri Yadav Narayan Jadhav:
Will the Minister of Railways be
pleased to state:

ta) whether it is a fact that a
wagon of Hard Coke-wagon No. 6028
E.R. booked on 3rd February, 1961
from Pathardih to Lasalgaon, is lying
ay Byculla, Bombay:

(b) whether it is also a fact that this
is the third instance of its kind., and
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the Niphad Taluka Halwai Hotel
Union, Coal Depot, Lasalgaon have
complained repeatedly about the in-
convenience that has been felt by
them; and

(c) who are the persons responsible
and what steps have been taken
against their lapses?

The Deputy Minister of Railways
(Shri S, V. Ramaswamy): (a) and (b).
This wagon which was wrongly re-
ceived at Byculla on 18th February,
1961 was connected on 14th March,
1961 and sent to the correct destina-
tion Lasalgaon where delivery of the
contents thereolf  was given to  the
Niphad Taluka Halwai Union Coal
Depot on 29th March, 1961.

It was only in this case that a com-
plaint was lodged with the Central
Railwav.

(¢) Responsibility  of the staff is
being fixed

Representation against B.D.O., Kalia-
sahar, Tripura

4376. Shri Dasaratha Deb: Will the
Minister of Community Developmeat
and Cooperation be pleased to state:

(a) whether any representation has
been received by Tripura Administra-
tion against the Block Development
OfMcer, Kailasahar, Tripura recently;

(b) if so. the nature of representa-
tion; and

(c) the steps taken in the matter?

The Deputy Minister of Community
Development and Cooperation (Shri
B. 8. Murthy): (a) Yes.

(b)Y Irregularities concerning the
construction of Village Level Workers’
quariors and misuse of Government
transport have been alleged in the
representation,

(¢) The matter is under investiga-
tion by the Tripura Adiministration.
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Yarn Sales and Purchase Co-operative
Society, Tripura

4377, Shri Dasaratha Deb: Will the
Minister of Community Development
and Cooperation be pleased to state:

(a) whether the accounts of Yarn
Sales and Purchase Cooperative
Society of Tripura have been audited
in 1959-60; and

(b) if so, the main features of the
Audit Reports?

The Depuly Minister of Community
Development and Cooperation (Shri
B S. Murthy): (a) The audit of the
Yurn Sales and Purchase Society  of
Tripura for the Cooperative  yvears
1958-20 and  1959-60 i: in  progress.
This society was converted in 1960-61
into an Apcex one under the style “The
Tripura State Industrial Cooperative
Sociev Ltd." Audit of thiy Apex
society for 1960-61 will be taken up
after the close of the cooperalive
year i.e. after 30th June, 1961,

(b) As the audit has not yet been
completed—the question does not
arise,

Opening of a Railway Hospital at
Basti

4378 Shri Ram Shamkar Lal: Will
the Minister of Rallways be pleased
10 state:

(a) whether between Gorakhpur
and Gonda a distance of more than
90 miles on North Eastern Raillway
there is no Railway Hospita]l or dis-
pensary and the services of non-rail-
way doctors have to be often called
for;

(b) if so, whether it is proposed to
open a railway hospitgl. dispensary or
a health centre at Basti midway bet-
ween Gorakhpur and Gonda; and

(r) when the proposal is likely to
be implemented?

The Deputy Minister of Rallways
(Shei Shahmawas Kham): (a) There
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is no Railway Hospital or dispensary
between Gorakhpur and Gonda but
there are no reporis about non-Rail-
way Doctors being called in for ser-
vices to be rendered to Railway em-
ployees.

(b) and (c). There was a proposal
to provide a Health Centre at Basti
during 1961-62, but the same has been
deferred to 1962-63.

Warehouse for Tea at Calcutta

4319. Shri P. C. Boroogh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether Government have sanc-
tioned the con-truction of a  multi-
storeyed and  air-conditioned  ware-
house for tea at Calcutta;

(b) if go. at what cost; and
(¢) what action has been taken in

thut direction so far?

The Minister of State in the Min-
istry of Transport and Communiea-
tions (Shri Raj Bahadur): (a) Yes.

(b) Rs. 11565 lakhs.

(c) The foundation work for the
Tea Warehouse has been completed.
The construction of the superstructure
is in progress.

awetr  agerer wiwfa & w1 w1 naw

¥3go. WY qw ¥w : ¥1 Avqofow
fawra a1 wEETT TAT w7 A TTA AT gar
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